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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
0.A. No. 414 OF 2023

In the matter of:

Avtar Singh & Ors
...ooApplicant

V/S

State of Punjab

....... Respondent

Reply/Action Taken report by way of affidavit of

Surabhi Malik, Deputy Commissioner, Ludhiana

[t is most respectfully showeth: §M

et

1. That, the matter as contained in O.A. No. 414 of 2023 titled as
Avtar Singh V/S State of Punjab is listed before this Hon’ble
Tribunal.

2. That undersigned is posted as District Magistrate, Ludhiana

and thus filing the j'reply.
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3. That Hon’ble National Green Tribunal was pleased to pass the
orders dated 15.12.2023, the gist of which is reproduced as
under:-

“1. Pursuant to our order dated 08.12.2023, Dr. Poonam Preet Kaur,
Sub-Divisional Magistrate, Payal, Ludhiana is present. It is stated
that an affidavit dated 13.12.2023 of. District Magistrate, Ludhiana
has been placed on record along with joint Committee report which
shows that entire remedial action has been taken and compliance has
been made. However, from joint Committee report, we do not find
such compliance or remedial action is taken but what we find is that
problem still persists and it requires a comprehensive action plan as
well as action on the ground to take care of the situation.

2. The officer concerned prays for and allowed three weeks’ time to
file an action plan with regard to remediation and sustainability of
steps taken for treatment of effluent/sewage and protection of

environment.”

4. That in compliance to the orders of Hon’ble National Green
Tribunal, New Delhi It is humbly submitted that the Joint
Committee comprising of Sub Divisional Magistrate Payal on
behalf of undersigned, constituted a Sub Committee to
address the above said complaint comprising of following
members:-

i) Sub Divisional Magistrate Payal.
ii) Environmental Engineer, PPCB Fatehgarh Sahib.

iii) Executive Officer, Municipal Council Khanna.

\ &
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iv) Sub Divisional Officer, Drainage-cum-Mining Sub Di\{ision
Water Resources, Punjab.

v) Sub Divisional Engineer, PWSSB Khanna.

vi) Block Development & Panchayat Officer Doraha and
Khanna.

vii) Forest Range officer, Doraha.

viii) Soil & Conservation Department Ludhiana

The Committee had visited the site and collected relevant

information relating to the case as mentioned in joint report.

(Attached at Annexure-A)

5. That in view of the joint report, compliance of Hon’ble NGT
order dated 15.12.2023, a detailed list of events and timelines
for various activities to be undertaken has been duly prepared
in order to address the issue under consideration.Directions
have been issued to all departments accordingly.

6. That it is humbly submitted in the view of the above actions,
the Instant the Instant Original Application No 414 of 2023
may kindly be disposed-off with appropriate orders. Any
instructions passed by the Hon’ble Tribunal shall be complied

in letter and spirit.

It is, therefore, prayed that the Original Application No. 414 of
2023 may kindly be disposed of with appropriate orders.

Submitted by

G
(Surabhi Mﬁq

District Magistrate, Ludhiana
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Verification:-

Verified that the contents of para no.1 to 6 of the above
reply are true and correct to my knowledge as derived from the
official record. No part of the above reply is false and nothing

material has been kept concealed therein.

S

Dated:- 25:61 2¢24 (Surabhi-Malik)

Place:- |LUVDOWIANA District Magistrate, Ludhiana
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ANNEXURE — ‘A’

Report of Joint Committee

Subject: Report in the matter of O.A. No. 414 of 2023 titled as Avtar Singh & Ors. Vs.

State of Punjab & Ors.

Residents of village Jargari, Tehsil Payal Distt. L.udhiana filed an application before the Hon’ble
National Green Tribunal and raised the grievance that Jargari drain constructed by the villages,

crosses under the First Patiala Feeder Canal and outfalls into the Lassara drain and that Lassara lg
which is a interstate drain, has no outfall and it has become a pond. Their further plea is that @_\L
29MLD Sewage Treatment Plant for Khanna Town but the said Sewage Treatment Plant is not

operating and sewage water is flowing to Jargari drain finally the pipeline has been left open )
upstream of siphon below the first Patiala Feeder Canal which is not cleaned because the drain
downstream of the siphon i.e. Lassara Drain does not have any outfall. Resultantly, the flow of
water is obstructed and the water stagnates is the drain and further overflows and stands in the \

\

i
field of the applicants and other residents of the area. 2——

Itis further alleged that stagnating water is leading to Killing/ drying of the trees in the area and
that the test report of the sample of the untreated water shows thatBOD Level and Fecal Coliform Q
Level is more than the prescribed standards. It is also the grievance of the applicant that since there Q&;/

is no outfall for flow of the effluent. the untreated/ partially treated effluent either keeps on seeping

5

underground or getting st ted i - pri : ]
g getting stagnated in the ponds or private land of the applicants and other \;‘5

landowners of Village Jargari which has become a constant health hazard.

In view of the above, the Hon’ble NGT passed an order dated 15.09.2023 thereby constituting a
Joint committee of Central Pollution Control Board, State Pollution Control Board. Central
Ground Water Authority and District Magistrate Ludhiana to carry out spot inspection and

1
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camn ascertain the trustfulness of the allegations made in the original application and also suggest
fitesih remedial measures and to ensure that fresh water quality of Patiala Feeder Canal is not

Contaminated.

4. Sub Divisional Magistrate Payal on behalf of District Magistrate Ludhiana, constituted a Sub
rarn Committee to address the above said complaint comprising of following members.
1) Sub Divisional Magistrate Payal. }_é:
ii) Environmental Engineer, PPCB Fatehgarh Sahib. @\
iii) Executive Officer, Municipal Council Khanna. .&
il iv) Sub Divisional Officer, Drainage-cum-Mining Sub Division Water Resources, Punjab.
v) Sub Divisional Engineer, PWSSB Khanna.
vi) Block Development & Panchayat Officer Doraha and Khanna. ?3
i
g
(

vii) Forest Range officer, Doraha.

L

viii) Soil & Conservation Department Ludhiana.

vawd. Thereafter, number of meetings were held under the Chairmanship of Sub Divisional Magistrate g

S (SDM), Payal with the stakeholder departments. As per the directions, the field visit was

s conducted by the various stakeholder departments like Municipal Council, Khanna; Drainage
Department; Central Pollution Control Board; Punjab Pollution Control Board, Block
Development Panchayat Officer and Punjab Water Supply and Sewerage Board on 26.12.2023

and 27.12.2023 in the presence of complainants and residents of Village Jargari. During field

visits, the sampling of water was carried out from the ponds of Village Jargari, lkolaha, as well

fjei) as from the manhole and Sewage Treatment Plant (STP). .i
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The report of the Joint Committee was submitted before the Hon’ble Tribunal which was
examined by the court and it was directed on 15.12.2023 that a comprehensive action plan be
submitted before the next date of hearing.

Accordingly, in compliance of the orders of the National Green Tribunal, Principal Bench, New
Delhi w.r.t. Original Application No. 414/2023 (I.A. No. 604/2023) the members of the joint
committee and the various departments concerned were summoned by the District Magistrate,
Ludhiana to submit their suggestions and reports.

The Sub-Divisional Magistrate, Payal stated that consequent to the orders of the Hon’ble
NGT dated 15.12.2024, detailed considerations with the members of the joint committee and
concerned departments were done repeatedly through meetings ., followed by joint visits to the
STP and the affected villages in the month of December 2023 and January 2024. After due
deliberations with the departments and the villagers, viable solutions were discussed and
proposed by the various departments as submitted in their reports.

The officials from the Rural Development department stated that the Panchayat shall
undertake the project of cleaning of the village pond at the stated cost submitted in their report.
Accordingly, the DDPO and BDPO concerned were asked to elaborate in their report the details
of the short-term plan of cleaning of the pond and the long-term plan of pond-stabilization and
rejuvenation options for villages Ikolaha and Jargari besides ensuring legal usage of treated water
for irrigation by the farmers of village Nasrali from the STP pipeline. At the same time the
officials were asked that the option of usage of treated water from the STP for irrigation purpose
be also explored by the panchayats and plans be submitted with timelines.

The officials from Punjab Water Supply and Sewerage Board submitted an estimate report
on the extension of the STP pipeline from the siphon to the Lassara drain eliminating the

possibility of the discharge draining into the village pond. The said report was asked to be sent to

3
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the higher officials of the PWSSB for technical scrutiny, identification of viable alternatives,
sanction of funds and execution thereof.

The officials from the Drainage Department offered to prepare an estimate for the cleaning
of the stretch from the siphon to the beginning of the Lassara drain. The Executive Officer,
Municipal Council, Khanna offered to explore the option of funding for the same by the local
body. Accordingly, both the departments were asked to coordinate with the DDPO and explore
the options and submit final report for execution of the project.

The other departments namely the Pollution Board, the Forest department, Soil
Conservation department were also asked to submit their final detailed reports so that the requisite
affidavit could be filed before the NGT in time.

The various departments submitted their final viable action plans as submitted below.

The officials of the Punjab Pollution Control Board submitted that during field visits, the sampling
of water was carried out from the ponds of Village Jargari, Ikolaha, as well as from the manhole

and Sewage Treatment Plant (STP) and the analysis results of the sampling are tabulated below:

S. |Param |Manhol |Manhol |Surface Water [From  [From Prescribed
No. |eters |e from |e from |Sample collected Pond [Lassara Standards
Vill. Vill. from Ikolaha Vill. Drain,

Ikolaha |Nasrali |Pond No. I'Pond No. 2Jargari |Vill
Jargari,
Tehsil
Payal
1 pH 7.6 7.6 7.5 7.4 7.8 7.6 6.0-8.5

Zor— 9. £ Cr st g



233

TSS 19 19 178 161 22 18 <100
BOD |12 10 87 84 12 14 30
F.Coli | 810 780 70,00 70,00 910 810 <1000
0 0

SAR - - - - - 4.6 -

"""""" REC = E : - = 4.7 .
Ammo | - - - - - BDL .
n.
Nitroge
n

From above, it is clear that the concentration of TSS, BOD and F. Coli of Village Ikolaha are

beyond the permissible limits as prescribed by the Punjab Pollution Control Board.

It is relevant to mention here that the aforementioned Joint Team of Officers has also collected
groundwater samples in the area from the tubewells at different locations of Village Jargari,

Tehsil Payal, District Ludhiana on 27.12.2023. The analysis results of the groundwater samples

collected by the team of officers are given below:

Sr.

No.

Parameters

Tubewell of Gurjat

Singh, Village
Jargari-
downstream of

Tubewell Installed in
Gurudwara Sahib,
Yillage Jargari-

upstream of Lassara

L %
%Y

-_—

Y
{

i
3
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v Covy

Lassara Drain Drain

1 pH 7.6 i
2 Turbidity mg/1 BDL BDL
3 TDS mg/l 866 303
4 Aluminium mg/l BDL BDL
5 Ammonia mg/l BDL BDL
6 Boron mg/l BDL BDL
7 Calcium mg/1 144 68

8 Chloride mg/1 98 12

9 Copper mg/l BDL BDL
10 Fluoride mg/1 0.6 BDL
11 Iron mg/1 0:4 BDL
12 Magnesium mg/l 36 11

13 Manganese mg/I BDL BDL
14 Nitrate as NO® mg/I 1.72 0.3
15 Total Alkanity mg/Il 378 172
16 Total Hardness mg/1 508 215
17 Zinc mg/l BDL BDL
18 Cyanide mg/] BDL BDL
19 Lead mg/l BDL BDL
20 Mercury mg/l BDL BDL
21 SAR 3.92 1.72
22 RSC 3.03 0.68

“ i
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23 F. Coli MPN/100ml BDL BDL

The survey conducted by the Joint Team of Officers has revealed that the treated
wastewater from STP Khanna is currently being discharged into Lassara Drain via a 17 Km
concrete pipeline and Village Tkolaha is releasing wastewater from two village ponds into the
pipeline designated for the discharge of treated effluent from STP Khanna. Thus, the treated
effluent from STP Khanna and untreated effluent from Village Jargari is accumulating in Lassara
Drain. It is relevant to mention here that the Department of Water and Soil Conservation has
established a pipeline network primarily designed for irrigation with a capacity of 2 MLD.
However, the remaining 27 MLD of treated wastewater is currently accumulating and stagnating

in the Lassara Drain.

It is also observed by the Punjab Pollution Control Board that Municipal Council,
Khanna and Punjab Water Supply and Sewerage Board have not obtained the consent to operate
of the Board under the Water (Prevention & Control of Pollution) Act, 1974 for the 29 MLD
capacity STP at Khanna and the STP is currently being operated without the consent to operate

of the Punjab Pollution Control Board.

Keeping in view the facts of the case, the Punjab Pollution Control Board has
issued show cause notice for violation of the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 to Executive Officer, Municipal Council, Khanna; Executive Engineer,
Punjab Water supply and Sewerage Division, Ludhiana; Executive Engineer, Divisional Soil
Conservation Officer, Ludhiana; Block Development & Project Officer, Doraha, District
Ludhiana; Executive Engineer, Drainage-cum-Mining and Geology Division, Department of

Water Resource, Sangrur and Executive Engineer, Panchayati Raj, Zila Parishad, Ludhiana vide
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letter no. 4685-90 dated 12.01.2024 to show cause why action under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974 should not be taken within an opportunity of
hearing before the Chairman of the Board on 19.01.2024. A copy of show cause notice dated

12.01.2024 is enclosed herewith as Annexure-A.

In reference to the show cause notice dated 12.01.2024, the officers of various
departments namely Sh. Rajesh Kansal. Xen, Panchayati Raj (PR), Ludhiana; Sh. Gurpreet Singh,
Block Development and Panchayat Officer (BDPO), Doraha; Sh. Arpit Sharma. SDO, Panchayati
Raj Department; Smt. Amitpal Kaur, SDE, Punjab Water Supply and Sewerage Board; Sh.
Ramandeep Singh, JE, Punjab Water Supply and Sewerage Board; Sh. Harminder Singh, SDO,
Drainage Department, Barnala, Sh. Prince Modi, JE, Drainage Department, Barnala; Sh.
Harvinder Singh, Sub Divisional Soil Conservation Officer (SDSCO), Samrala and Sh. Charanjit
Singh, Executive Officer, Municipal Council, Khanna appeared before the Chairman of the Board

for hearing on 19.01.2024.

After hearing the officers of the Board and that of the various departments and
after considering the facts of the case, the Chairman of the Punjab Pollution Control Board
decided as under:

1) The Executive Officer, MC, Khanna shall apply for consents to operate of

the Board under the Water (Prevention & Control of Pollution) Act, 1974 and the

Air (Prevention & Control of Pollution) Act, 1981 to operate the STP's outlet

immediately.

2) The Punjab Water Supply & Sewerage Board (PWSSB) shall operate &

maintain the STP regularly & effectively, so as to achieve the prescribed effluent

standards for all the times.

fim T Oz ) g¥
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3) The MC, Khanna shall submit a detailed Action Plan focusing on the
strategic utilization of treated effluent from the STP within one month. This plan
should explore innovative approaches for using treated water in construction, road
dust suppression, dual plumbing and other municipal activities. The plan should
include technical specifications, feasibility assessments and implementation
timelines.

4) The MC, Khanna shall install outlets along the pipeline that carries treated
wastewater within one month. These outlets shall facilitate the use of treated
wastewater for irrigation purposes by the local farmers. The MC must ensure that
the installation of these outlets is done in a manner that maximizes accessibility
for agricultural lands, while maintaining the integrity and efficiency of the
pipeline system. The design and placement of these outlets shall consider the ease
of access for farmers and the potential agricultural benefits, promoting sustainable
water use practices in the region.

5) The MC, Khanna shall explore the possibility regarding extension of the
pipeline connected to STP's outlet by atleast 500 meter into the Lassara drain. This
extension should be designed to ensure efficient dispersion of treated effluent,
preventing any potential buildup or stagnation near Jargari village after getting
approval of the drainage department. The design must include hydraulic modeling
to ascertain the impact on the drain's flow characteristics and the surrounding
environment.

6) The Drainage Department shall carryout the de-silting of the syphon and
starting point of Lassara drain, so as to facilitate the stagnated wastewater flow

through the drain and shall submit the action taken report within 15 days.

9
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7) The Department of Soil and Water Conservation shall submit a
comprehensive Action Plan for the construction of an additional pipeline to utilize
the remaining 9 MLD of treated wastewater for irrigation purposes within a period
of one month. The Action Plan shall include detailed project timelines, technical
specifications with the existing infrastructure.

8) The Punjab Water Supply and Sewerage Board is directed to ensure the
integration and synchronization of Online Continuous Effluent Monitoring
Systems (OCEMS) with flow meter data to the CPCB/ PPCB Portals. This
integration must facilitate real-time data transmission, ensuring data accuracy and
reliability for regulatory compliance and monitoring.

9) The PWSSB shall establish a routine maintenance and calibration schedule
for the online monitoring systems. This includes ensuring sensor accuracy, data
integrity, and system functionality to provide continuous and reliable monitoring
results.

10)  Department of Rural Development and Panchayat Raj shall be responsible
for ensuring that no untreated wastewater from village ponds enters the STP-
treated wastewater pipeline. The ponds in villages such as Ikolaha and Jargari are
to be desilted and upgraded within three months using specified technology to
meet environmental standards.

11)  Environmental Engineer, Punjab Pollution Control Board, Regional
Office, Fatehgarh Sahib shall calculate the Environmental Compensation to be
imposed on the MC, Khanna for operating its STP without obtaining consents to
operate of the Board as required under the Water (Prevention & Control of

Pollution) Act, 1974, Air (Prevention & Control of Pollution) Act, 1981 and
10
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causing stagnation, within 7 days.

The proceedings of personal hearing held on 19.01.2024 before the Chairman of
the Board containing the decisions explained in para no. 12 above were conveyed to the officers
of the various departments vide letter no. 4773-78 dated 19.01.2024 for compliance. A copy of

the letter no. 4773-78 dated 19.01.2024 is enclosed herewith as Annexure-B.

In compliance to the hearing decision, the Environmental Compensation
amounting to Rs. 2,82,00,000/- has been imposed on the MC, Khanna for operating its STP
without obtaining consents to operate of the Board as required under the Water (Prevention &
Control of Pollution) Act, 1974, Air (Prevention & Control of Pollution) Act, 1981 and causing

stagnation.

The Punjab Pollution Control Board undertakes to monitor the activities and actions of various

departments in accordance with the decisions taken and conveyed to departments.

The Executive Officer, Municipal Council, Khanna has submitted that 29 M.L.D. S.T.P plant
under Amrut scheme at Municipal Council Khanna was prepared and commissioned by Punjab
Water Supply Sewerage Board Department in the year 2020. The company which built the
treatment plant has given the maintenance work of the treatment plant to the Sewerage Board for
10 years. All expenses incurred for the maintenance of the treatment plant are paid by Municipal
Council Khanna. The Punjab Pollution Control Board has been checking water samples from
various places time to time from S.T.P. to Jargari. Water samples from S.T.P. of Municipal
Council are found to be fine. But due to the untreated water from the pond of Gram Panchayat

Ekolaha falling into the sewage line, the amount of B.O.D. and PH increases.
11
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The Panchayat of village Ekolaha was already putting water from two ponds of their
village in the sewer line of the STP that runs from from the Municipal Council Khanna’s
boundary to Jargari, which the team of Municipal Council Khanna has been closing from time to
time, but now the dirty water of wo ponds was connected to this line again by Gram Panchayat
Ekolaha. The same was closed on 06-10-2023 at 9.00 a.m. by the team of Municipal Council
Khanna. (Photos of the spot have already been sent to you). Again, on checking on 05-12-2023
it was found that the water of both ponds has been connected to the sewer line by Gram Panchayat
Ekolaha following which the pipes were dismantled during the action taken by Municipal Council
Khanna and in this regard, the police department was also intimated to take appropriate action

against Gram Panchayat Ekolaha.

For recycling and reuse of the treated water from the STP sewer line, a pipeline was laid
by the Soil Conservation Department for the use of 20 M.L.D. water. Letter No. 1105 dated 03-
01-2024 from the EO, MC Khanna was written to the Executive Engineer Soil Conservation
Department Ludhiana to prepare a plan to use the remaining 9 M.L.D. treated water . According
to the report given by the Soil Conservation Department, they have now laid a pipeline for using
20 M.L.D. treated water and a plant is being prepared for the use of the remaining 9 M.L.D.
water. The Municipal Council has also directed the Agriculture Officer to prepare the use of

treated water in the field, letter No. 2056 dated 05-01-2024 .

Letter No. 1076 dated 29-12-2023 was written by the EO, MC Khanna to the Executive
Engineer, Punjab Water Supply and Sewerage Board Division 2 Ludhiana. In this regard, the
ExEn, PWSSB through letter no. 01 dated 01-01-2024 has been written that preparation oft plan
to reuse treated water does not come under the jurisdiction of his office.

The EO, MC Khanna then issued a written instruction to the officials of Engineering
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Branch/Building Branch of Municipal Council Khanna that S.T.P. treated water should be used
during construction of residential and commercial building in the city and the builders who are
constructing building should be made aware about using treated water of S.T.P. Instructions have
also been issued to the contractor of Nagar Council Khanna to use this water. Alongwith this, letter
to the Superintendent Sanitation No. 2029 dated 03-01-2024 has been issued to sprinkle water in
that city and to ensure to use the treated water left over from S.T.P. to water the plants in the parks.
Municipal Council Khanna has instructed Junior Engineer Municipal Council Khanna through
office order No. 2191 dated 19-01-2023 that the sewer pipeline from Khanna to Jargari should be
checked from time to time so that no village Panchayat is putting untreated water in the sewerage

pipe line.

The Block Development Officer, Khanna has submitted that the Gram Panchayat Ikolaha vide its
resolution No 1 dated 9/1/2024 has decided to stop the outflow of dirty water from its village pond
into the STP sewer line Drain. The Gram Panchayat has also implemented the said resolution and
as on date , the sullage water of Pond of village Ikolaha is not draining into the said drain. The
Gram Panchayat has also passed a resolution to renovate its village Pond under MGNREGA to
increase its retaining capacity. The estimated cost of renovation of the pond is of Rs 9.40 Lac. This
work will be commenced after the harvesting season and completed until May 2024.

With regard to Village Nasrali, it is submitted that the farmers of the adjoining land of the
drain, take the water from the drain to irrigate their villages. It is observed that the water being
used for irrigation, passes through a Kachcha Khaal. Sometimes due to backflow, the water drains
back into the manhole and the said drain as well, which also causes pollution in the drain. As
discussed in the meeting with worthy DC, Ludhiana .it was decided to construct a side wall to

prevent the same. In this context, it is submitted that the side wall has been constructed by the

13
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Gram Panchayat to prevent any such backflow. So, in future the pollution shall not be caused from

this point.

The Block Development Officer, Doraha has submitted that the Panchayati land surrounding the
Drain is submerged, due to water logging. The trees and other plantation have also been affected .
The village pond is also a part of the submerged area. The Gram Panchayat has put a resolution to
get the pond excavated and to also get a desilting chamber constructed over the pond. The estimated
cost for the same would be about Rs. 7.00 lakhs. The work shall be executed from Panchayat Funds
and MGNREGA funds. This work will commence after the harvesting season and shall be

completed until 31st May 2024.

The officials of the Punjab Water Supply Sewerage Board have submitted that as far as PWSSB is
concerned, it’s role was only to ensure the satisfactorily working of 29 MLD Sewage Treatment
Plant Khanna. The report was submitted to Hon’ble NGT court on 15.12.2023. On the submitted
report, the court issued directions, emphasizing the need for addressing the identified problem and
taking remedial action. In this regard a meeting was also held by the Deputy Commissioner
Ludhiana on dated 09.01.2024, regarding the subject matter. The aim was to resolve the issue raised
under the application and take remedial action on reports submitted by the joint committee and to
implement the directions received on 15.12.2023 from the Hon’ble NGT court. During this meeting,
the primary concern raised was the stagnation of water at the end of the rising main, resulting in the
formation of a pond that adversely affects the inhabitants and significantly impacts the lives of
people in the area.

1. It is again requested that the Punjab water supply and sewerage board is a Punjab

govt. undertaking under local govt. department. That this was set up under Punjab govt.
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Act no. 28 of 1976 for planning, designing and execution of various water supply and
sewerage works of urban local bodies. And as per Punjab Municipal Act 1911 it is the duty
of concerned civic body to provide civic amenities to residents of town and setting up of a
sewage treatment plant scheme is one of them. It is made clear that the job of providing of
civic amenities is the responsibility of the Municipal Council / Corporation in the state of
Punjab. The board is entrusted with the above job of creation of infrastructure by water
supply and sewerage etc. for such local / civic bodies and after the job is completed the
same is handed over to the local bodies for their operation and maintenance. Thus, the only
responsibility of PWSSB is the creation of infrastructure for and on behalf of Municipal
Councils on an assignment basis. Such councils provide funds for the execution and
operation of water supply & sewerage scheme in their local areas by way of passing of
resolution in their councils.

2. In view of the above, The Punjab Water Supply and Sewerage Board has
established a Sewage Treatment Plant with the Capacity of 29MLD in the year 2020 for
treating domestic sewerage effluent from households in the Khanna city. The work of
maintenance of the said plant has been assigned to the Sewerage Board for the period of
10 years, and the maintenance costs will be borne by the Municipal Council Khanna. The
entire Khanna city, comprising approximately 187.51 km of sewerage pipelines, is
connected to Sewage Treatment Plant. Untreated water is conveyed through the sewerage
pipeline to the 29 MLD Sewage Treatment Plant, where it is treated and cleaned according
to the esteemed standards of P.P.C.B/N.G.T. The results for the past six months are
attached herewith (Annexure 2). After treatment, the treated water is disposed of in two
ways. The first method involves utilizing the treated water by farmers through a network

laid by the soil conservation department, with pipelines is maintained by the same
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department in the fields. Secondly, the remaining treated water flows through a rising main
line with a length of 17 km and a diameter of 1000 mm RCC NP2. This rising main was
initially laid and commissioned under the Amrut project, and subsequently, the Punjab
Water Supply and Sewerage Board handed over the pipeline to the Municipal Council
Khanna on 02/12/2021 (Annexure 3). The treated water follows the course of the rising
main line, ultimately discharging into the drain near Jargari via Village lkolaha-Isadu-
Jalajan.

3. As explained in the above paragraphs, this department is not involved in
maintaining the rising main (which is maintained by MC Khanna) and the pipelines laid in
farmers' fields for land irrigation (maintained by the Soil Conservation Department). As
decided in the meeting held on 09.01.2024, an proposal was introduced to extend the
existing rising main to downstream of the Syphon aiming to prevent permanent water
stagnation and pond formation near to the Jargari village, which is point under
consideration.

4. On the directions received, A team of PWSSB officials and Drainage department
visited site on 09.01.2024, and addressed that extension of rising main by crossing existing
Syphon and Patiala feeder Canal to the downstream side of LASARA drain. So, as to
prevent permanent water stagnation and pond formation.

Considering the above, an estimate has been prepared for the Amount of Rs 8.92 crore.
Advance copy of this is forwarded to Deputy Commissioner, Ludhiana vide this office
endorsement letter no.146 on dated 11.01.2024 (Annexure 4). The estimate encompasses
land cost, construction of a secondary pumping station (SPS), laying a 650-meter rising
main DI K7 with a size of 800 mm i/d, truss bridge for the rising main, and other department

charges, including NOCs from the forest, irrigation, drainage departments, and electric
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connection charges for the secondary pumping station.

<A The execution of this estimate is subjected to the following conditions
a) Arrangement of funds to the tune of Rs 8.92 crore be deposited with the
PWSSB at earliest.
b) Incumbrance free land of size approximately () .near to 0.50 acre being
provided to PWSSB.
c) NOC from the departments such as Drainage, Irrigation, Forest and PSPCL
etc.
d) Strengthening and desludging of LASARA drain downstream of the
Syphon.
e) a resolution from MC Khanna be passed mentioning that O&M of this
Secondary pumping along with the electricity charges be borne by MC Khanna.

6. The time line for executing this work is as under.

Sr | Description Timeleine

no.

1 Submission of funds and land availability to | 2 months

PWSSB

2 Tendering process 1.50 months

3 Tendering process Approval 1.50 months

o+ Allotment of work 1 month

5 Arrangement of pipes 2 months

6 Execution of work at site 9 months

17

<

=
.

)
5
oy
<



| & T

246

7 proposed project is expected to take 17 months for completion once funds are

received from the government/MC KHANNA.

According to the report of the Forest Department Doraha, about 10 hectares of area and trees
are affected due to the drain water coming out of the Lassara drain and if a bundh is made on the
left side by the drainage department, the trees and plants can be saved. Accordingly, the drainage
department submitted that as per the recommendations of the Joint Committee set up by the
Hon’ble Tribunal, an estimate with letter no.1946-47 dated 19.10.2023 was also prepared to raise
bandh on Lassara Nallah from RD 299150 to RD 303150 (4000 feet length) on left side of Lassara

Nallah. The said work likely to be executed prior to flood season 2024.

The officials of the Department of Soil and Conservation have submitted that the department has
set up a project of underground pipeline system to use 20 MLD discharged treated water from the
29 MLD STP for irrigation of agricultural lands in Rasulra and Bahomajra villages. Under this
project, 4300 meter pipe line has been laid by department and 20 MLD of treated water is being
irrigated in 300 acres of land. With this project farmers of these villages are getting benefit of un-
interrupted irrigation. Farmers of these villages mostly cultivate wheat and rice crops. Irrigation
of these crops is carried out 20-22 times in year according to irrigation requirment. It is worth
mentioning that wheat and rice crop cycle required limited amount of irrigation e.g. Wheat crops
required 5 time irrigations and rice crops required 15 time irrigations. So 20 MLD can't be used
for irrigation through out a year. Meetings are being held with village Panchayat and farmers to
use remaining 9 MLD water for irrigation use. So whenever the Panchayats and farmer shall give

their consent to project. the department will setup the remaining 9 MLD project within one year.

18
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The officials of the Drainage department have submitted that the Lassara Nallah originates from
Village Jargari, District Ludhiana, which is situated on the left side of First Patiala feeder. Jargari
Village is located in Block Maloudh District Ludhiana. This Nallah is divided into two parts. Upper
Lassara Nallah has RD 0 to 303250 and Lower Lassara Nallah has 0 to 463385. Lassara Nallah
has total length is 463385 (Lower) + 303250 (Upper) = 766635 feet or 234 km. The catchment
area of Upper Lassara Nallah falls in Maloudh, Ahmedgarh. Amargarh, Malerkotla, Dhuri, Mehal
Kalan, Barnala and Sehna blocks.The catchment area of Lower Lassara Nallah is Rampura Phul,
Talwandi Sabo and Sangat blocks of Bathinda District. This Nallah was outfall in Ghaggar river
and the total length of Lassara from its source is 766635 feet, of which 581635 feet falls in Punjab
region.

This Nallah was excavated in the year 1963-64 and in the year 1960, this Nallah was
transferred to the state of Haryana from RD 0-185000. The de-notification of the land under this
reach by the state of Haryana letter no: 4103/Apr. /77 dated 28/07/1977, these RDs have already
been returned to the land owners, from whom the land was taken while constructing the Lassara
Nallah. Haryana Government has taken action to close Lassara Nallah from Reach RD 0 to 185000
under Government Memo No. 131/FCC/702(4) dated 06/01/1977. Thus, Lassara Nallah enters
Haryana State and a cross Bandh has been made by the state of Haryana, hence Lassara Nallah
closed at the border of Haryana.

The Sehna escape channel is designed for 576 cusecs, which falls under Bathinda Canal
Division Bathinda, when the demand of water is low or when breach in any drains or minors, their
excess water is released into the Lassara Nallah through this escape channel. All the above water
collects from the upper side of this Nallah RD 185000 due to which this water overflows and
damages the agricultural land and crops. This water falls in the villages like Dumwali, Pathrala,

Gurthali, Jassi Bagh Wali, Kuti etc.
19
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To overcome this problem, several efforts have been made by Mansa Division, the details of
which are as follows:-
R 1 Pouring excess water into Bahabwala drain: - A proposal was prepared to pour
excess water through the pipe line from RD 194977 of Lassara Nallah to RD 159030 of
O L village-Mahina, District-Muktsar. But according to survey, it was found that the bed level of
the drain was found to be about 2 feet higher than the bed of the Lassara Nallah, hence the
said proposal could not be achieved.
RHH 2. Regarding adding additional water in Kotla branch: - Kotla branch passes nearby
EHEH which is about 4 km away from Lassara Nallah. A survey was conducted as per the
BT recommendation. It is not feasible to pour water into Kotla Branch due to larger difference
of level, hence the said proposal could not be achieved.
i According to the instructions of Superintending Engineer, Water Drainage Circle, Patiala, dated
09/05/2023, the relevant staff under the leadership of Executive Engineer, Water Drainage
vou1 Division, Mansa, tried to resolve the overflow problem of Lassara Nallah with the company Aqua
vt Plus Service Private Limited of Delhi. A common visit was also conducted to resolve this problem.
According to their survey, sun light and large area is required, which is present on the spot. They
further proposed that by adding chemical in water, said water shall be utilized for agriculture
Y purpose. The said proposal was discussed in length by the concerned Gram Panchayats and

wme coneerned villagers, but they denied this proposal grossly, hence the said proposal could not be

achieved.

i Im the year 2023, prior to flood season 2023, to overcome said problem the following works

have done: -

20
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(1) Cleaning of Lassara Nallah at RD 303250 to same nearby Abadis and agricultural
lands at Village Jargari was done and bandhs have been made on 152 feet drain on both
sides to stop overflow of water flowing into forest land.
I i (2) Removal of slush and cleaning of Upper Lassara Nallah from RD 286000 to RD
303250 to save nearby abadis- and agricultural lands at Village Unchi Rabbon, Nivi
DRI Rabbon, Sihan Daud. Mallu Doud. Doud, Uksi, Dudhal, Lassara, Jargari. Finally, bed
R level has been maintained as per L-section. These works have already been completed to
your satisfaction. Photographs of the spot, are enclosed herewith.
veans It is further submitted that as per the recommendations of the Joint Committee set up by the
Hon’ble Tribunal, an estimate with letter no.1946-47 dated 19.10.2023 was also prepared to raise
bandh on Lassara Nallah from RD 299150 to RD 303150 (4000 feet length) on left side of Lassara
Nallah. The said work likely to be executed prior to flood season 2024.
16. The comprehensive action plan by the various departments for the remediation and to ensure

sustainability of steps taken for treatment of effluent/sewage and protection of environment has

) Erniroimental Engineer Exegutppeofficer
| Punjab Poljution Control Board Municipal Council
Fatehgarh Sahib Khahna
. m PJ%?{M\
Sub Divitonal Engineer Block-Pevelopment and ve ‘orest Range Officer
Punjab Water Supply and Panchayat Officer Doraha

Sewerage Board Khanna Doraha@d\,/v\
Sub l}‘xf'i{);d Officer Soil and C i;\ation

Block Development and

Drainage-cum-Mining Panchayat Officer Department Ludhiana
Sub Division Water Khanna

Resources, Punjab

on.m.&l
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Punjab Water Supply and Sewerage Division , Ludhiana

epwssdivildha gmal com

To,
Deputy Commissioner,
Ludhiana.

No. [y dated: 1'\"1"')—@2_1-1

Subject:  Submission of report of PWSSB in the case of Honorable
National Green Tribunal O.A No. 414/2023 in the matter of
Avtar Singh & Others v/s State of Punjab & Others.”

It is hereby requested that, in compliance to the
directions issued on dated 09.01.2024 in the meeting held
under above said matter. A detailed report is related to
PWSSB is attached herewith for your further necessary action

please.

DA/ Report

Ludhiana

Endst No. Dated
A copy of above said is forwarded to following for
information and further necessary action please:-
1. Superintending Engineer, Punjab Water Supply and Sewerage
Circle, Ludhiana.
2. Sub Divisional Magistrate, Payal.
3. Sub Divisional Engineer, Punjab Water Supply and Sewerage Sub
Division, Khanna.

— g
Executive Engineer
Punjab W/S and Sew. Division
Ludhiana



U H3S:

WEHBI B3

251

A oA w3 Atedd QU Hss &2, HaT

UA™S /A W3 AlTIA H3S, Sftmire

Cost Estimate for Construction of Secondary

Pumping Station (SPS), Laying of 800mm i/d

DIK Rglsing Main, 1000mm i/d RCC NP2

Gravity main and including the Cost of O&M
for five years at Village Jargari (End point of
existing Gravity main Hatch Box of 1000mm

i/d Pipe) at Khanna Town, Distt. Ludhiana,

JuUe 892.21 BY
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REPORT
OF

-i PUNJAB WATER SUPPLY AND SEWERAGE DIVISION, LUDHTANA.

On Hon’ble National Green Tribunal O.A No. 414/2023 in the matter of
Avtar Singh & Others v/s State of Punjab & others

I. Residents of village Jargari, Tehsil Payal Distt. Ludhiana filed an
application before the Hon’ble National Green Tribunal and raised the
grievance that Jargari drain constructed by the villages, crosses under the
First Patiala Feeder Canal and outfélls into the Lassara drain and that
lassara which i1s a interstate drain, has no outfall and it has become a
pond. Their further plea is that 29MLD Sewage Treatment Plant for
Khanna Town but the said Sewage Treatment Plant is not operating and
sewage water is flowing to Jargari drain finally the pipeline has been left
open upstream of siphon below the first Patiala Feeder Canal which is not
cleaned because the drain downstream of the siphon i.e. Lassara Drain
does not have any outfall. Resultantly, the flow of water is obstructed and
the water stagnates is the drain and further overflows and stands in the
field of the applicants and other residents of the area.

2. Further, issue has been raised that stagnating water is leading to Killing
drying of the trees in the area and that the report of the sample of the
untreated water shows that BOD level and Fecal Coliform level is more
than the prescribed standard. BOD level of the sample is 55mg per liters

1
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against the prescribed level of 30mg per liters. Similarly, the Fecal
Coliform level in MPN/100 ML is 94000 against the prescribed standard
of less than 1000.

. In view of the above, the Hon’ble NGT passed an order dated 15.09.2023
‘thereby constituting a Joint committee of Central Pollution Control
Board, State Pollution Control Board, Central Ground Water Authority
and District Magistrate Ludhiana to carry out spot inspection and
ascertain the trustfulness of the allegations made in the original
application and also suggest remedial measures and to ensure that fresh
water quality of Patiala Feeder Canal is not Contaminated.

1Tt is requested that this department not be a part of OA n0.414/2023
submitted by Avtar Singh in the NGT court at any timeframe, nor in the
joint committee constituted by the Hon'ble NGT court on dated
15.09.2023. But further Sub Divisional Magistrate Payal on behalf of
District Magistrate Ludhiana, constituted a Sub Committee to address the
above said complaint comprising of following members.

1) Sub Divisional Magistrate Payal.

11) Environmental Engineer, PPCB Fatehgarh Sahib.
iii) Executive Officer, Municipal Khanna.

iv) Junior Engineer, Drainage Department Sangrur.
v) Sub Divisional Engineer, PWSSB Khanna.

vi) Junior Engineer, BDPO Doraha.

vii) Forest Range officer, Doraha.
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5. With the purpose to engure compliance of the order, a meeting was
conducted under the chairmanship of Sub Divisional Magistrate Payal
with the member of the abovesaid committee. The committee conducted
the spot inspection of the a;'ea under reference on 06.10.2023 and report
was prepared accordingly. As per the report, Page no.5, Paragraph 10 (i)
(Annexure 1) as far as PWSSB is concerned, it’s role was only to ensure
the satisfactorily working of 29 MLD Sewage Treatment Plant Khanna.
The same was submitted to Hon’ble NGT court on 15.12.2023. On the
submitted report, the court issued directions, emphasizing the need for
addressing the identified problem and taking remedial action. In this
regard a meeting was also held by the Deputy Commissioner Ludhiana on
dated 09.01.2024, Iregarding. the subject matter. The aim was to resolve
the issue raised under the application and fake remedial action on reports
submitted by the joint committee and to implement the directions
received on 15.12.2023 from the Hon’ble NGT court. During this
meeting, the primary concern raised was the stagnation of water at the
end of the rising main, resulting in the formation of a pond that adversely
affects the inhabitants and significantly impacts the lives of people in the
arca.

6. It .is again requested that the Punjab water supply and sewerage board is a
Punjab govt. undertaking under local govt. department. That this was set

up under Punjab govt. Act no. 28 of 1976 for planning, designing and

3
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execution of various water supply and sewerage works of urban local
bodies. And as per Punjab Municipal Act 1911 it is the duty of concerned
civic body to provide civic amenities to residents of town and setting up
of a sewage treatment planl; scheme is one of them. It is made clear that
the job of providing of civic amenities is the responsibility of the
Municipal Council / Corporatioﬁ in the state of Punjab. The board is
entrusted with the above job of creation of infrastructure by water supply
and sewerage etc. for such local / civic bodies and after the job is
completed the same is handed over to the local bodies for their operation
and maintenance. Thus, the only responsibility of PWSSB is the creation
of infrastructure for and on behalf of Municipal Councils on an
assignment basis. Such coﬁncils provide funds for the execution and
operation of water supply & sewerage scheme in their local areas by way
of passing of resolution in their councils.

In view of the above, The Punjab Water Supply and Sewerage Board has
established a Sewage Treatment Plant with the Capacity of 29MLD in the
year 2020 for treating domestic sewerage effluent from households in the
Khanna city. The work of maintenance of the said plant has been
as.signe.d to the Sewerage Board for the period of 10 years, and the
m.&tintenance costs will be borne by the Municipal Council Khanna. The
entire Khanna city, comprising approximately 187.51 km of sewerage

pipelines, is connected to Sewage Treatment Plant. Untreated water is

4
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conveyed through the sewerage pipeline to the 29 MLD Sewage
Treatment Plant, where it is treated and cleaned according to the
esteemed standards of P.P.C.B/N.G.T. The results for the past six months
afe attached herewith (Annexure 2). After treatment, the treated water is
disposed of in two ways. The first method involves utilizing the treated
water by farmers through a network laid by the soil conservation
department, with pipelines is maintained by the same department in the
fields. Secondly, the remaining treated water flows through a rising main
line with a length of 17 km and a diameter of 1000 mm RCC NP2. This
rising main was initially laid and-commissioned under the Amrut project,
and subsequently, the Punjab Water Supply and Sewerage Board handed
over the pipeline to the Municipal Council Khanna on 02/12/2021
(Annexure 3). The treated water follows the course of the rising main
line, ultimately discharging into the drain near Jargari via Village
lIkolaha-Isadu-Jalajan.

As explained in the above paragraphs, this department is not involved in
maintaining the rising main (which is maintained by MC Khanna) and the
pipelines laid in farmers' fields for land irrigation (maintained by the Soil
Conservation Department). As decided in the meeting held on
09.01.2024, an proposal was introduced to extend the existing rising main

to downstream of the Syphon aiming to prevent permanent water
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stagnation and pond formation near to the Jargari village, which is point
under consideration.

On the directions received, A team of PWSSB officials and Drainage
department visited site on '09.01.2024, and addressed that extension of
rising main by crossing existing Syphon and Patiala feeder Canal to the
downstream side of LASARA drain. So, as to prevent permanent water
stagnation and pond formation.

Considering the above, an estimate has been prepared for the
Amount of Rs. 892.21 Lakh. Advance copy of this is forwarded to
Deputy Commissioner, Ludhiana vide this office endorsement letter no.
146 on dated 11.01.2024 (Annexure 4). The estimate encompasses land
cost, construction of a secondary pumping station (SPS), laying a 650-

meter rising main DI K7 with a size of 800 mm i/d, truss bridge for the

rising main, and other department charges, including NOCs from the

torest, irrigation, drainage departments, and electric connection charges
for the secondary pumping station.
The execution of this estimate is subjected to the following conditions
a) Arrangement of funds to the tune of Rs. 892.21 Lakh be deposited
with the PWSSB at earliest.
b) Incumbrance free land of size approximately (50.50 mtr. X 40.50

mtr.) ,near to 0.50 acre being provided to PWSSB.
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Cost Estimate for Construction of Secondary Pumping Station (SPS), Laying
of 800mm i/d DIK9 Rising Main, 1000mm i/d RCC NP2 Gravity main and
including the Cost of O&M for five years at Village Jargari (End point of
existing Gravity main Hatch Box of 1000mm i/d Pipe) at Khanna Town, Distt.

Ludhiana.
FINAL ABSTRACT OF COST (CAPITAL WORKS)
Amount
(Rs. in Lakhs)

1 Cost for SPS (Secondary Pumping Station) Rs. 184.70

Cost of Rising main 800mm DIK9 = 650 Mtr. & 1000mm i/d Rs.
2 |RCC NP2 Pipe =60 Mtr. 171.22
3 Steel Truss Bridge for crossing of Canal Rs. 80.00
Total| Rs. 435.92

Add 2% Contingencies Charges.| Rs. 8.72
0
Add 1% P.E. Charges.| Rs. 436
0
Add 14% Departmental Charges| Rs. 61.03
Total| Rs. 510.03
4  |Deposit Works

i Land Acquisition 0.50 Acre ApproximatlyTotal Rs. 50.00

i Irrigation & Drainage Deptt. . Rs.
LG = 26.00

iii) | Forest Deptt. Rs.
20.00
iv) | PSPCL Deptt. For SPS Connection and Shifting of Utilities Rs. 20.00
(A) Sub Total| Rs. 626.03

FINAL ABSTRACT OF COST (O&M FOR 5 YEARS)

(B) Sub Total Rs.|  266.18
Grand Total A+B Rs.| 89221
Lakh

g

Sub Divisional Engineer, Executiy¢ Enincer,
bunjw;’s & Sew Division No.2, Punjab W/s & Sew Divn,
Khanha

\

Ludhiana. %
Tl el
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Cost Estimate for Construction of Secondary Pumpygggun SPS, Laying of 800mm i/d DIK9 Rising
Main, 1000mm i/d RCC NP2 Gravity main and O&M for five years at Village Jargari (End point of
existing Gravity main Hatch Box of 1000mm i/d Pipe) at Khanna Town, Distt. Ludhiana.

Abstract of Cost

) 52 |EarthSurkhi, Sand, Earth, Fly, Ash, Bajri, Ballast

3 . |Stone, Boulders, Kankar and Building , Rubbish,| .
Earth. (Lead 120 km )
1) Oto215Km 858.44 cum §35.32 T% 893.79 767267.00
73 (Less) 0 -5 Km 85844 | cum | -18240 | 7% 195,17 -167540.00
= b) Carriage of fine sand lead 40 km
i) 0to40km 23.11 cum 451.20 7% 482.78 11157.00
(Less) 0 -5 Km 2311 cum -182.40 7% -195.17 -4510.00
=g 6.19 Excavation in Soil (anytype ) using Hydraulic | 1504.02 Cum 34.00 0% 34.00 51137.00

Excavator CK 90 with hydraulic excavator of 0.9 cum
buckel capacity including cutting , trimming bottom
and side slopes , In accordance with requirements of
lines, grades and cross sections , including all lifts and
combined lead upto 30m.

3 9.2 Centering and shuttering for faces of walls, partitions, | 1238.07 sqm 405.00 0% 405.00 501418.00
retaining walls and the like (vertical or battering
4 including attached pilasters buttresses etc.
4 9.8 Centring and shuttering for flat surfaces such as | 21993 sqm 532.00 0% 532.00 117003.00
suspended floors, roofs, landings, chajjas, shelves etc.
3 108  |Cement concrete 1:6:12
(b)ii  |With stone aggregate 40mm gauge mixing by 21.28 Cum 3290.00 0% 3290.00 70011.00
mechanical means using concerete mixer volumetric !
I type
I3 10.13a |Cement concrete 1:2:4 With stone ballast or shingle
ii mixing by mechanical means using concrete mixer 42.60 Cum 4670.00 0% 4670.00 198942.00
volumetric type
< 10.17  |Reinforced cement concrete M -30 mechanically batch | 29.08 Cum 5698.00 0% 5698.00 165698.00

mixed using batch type concrete mixer as per IS :1791
and vibrated by needle vibrator but excluding steel
reinforcement centring and shuttering in foundation
and plinth

8 10.22  |Reinforced cement concrete M -30 mechanically batch | 542.14 Cum 64459.00 0% 6449.00 3496261.00
mixed using batch type conerete mixer as per IS ;1791
and vibrated by needle vibrator but excluding steel
reinfoercement centring and shuttering in
superstructure. . . =

9 16 First class burnt brick work laid in cement sand mortar | 4248 Cum 5151.00 0% 5151.00 218814.00
1:5 in ﬁrlst storey upto 4 metres above plinth level.

10 11.36 | 115mm thick brick wall in cement sand mortar 1:4 3152 sqm 640.00 0% 640.00 20173.00
without reinforcement in superstructure

11 1313 |Terracing consiting of tiles 22 86x11 43x3 83cm laid | 146.31 sqm 720.00 0% 720.00 105343.00
aver 25 mm mud plaster 7.5 cm mud filling on another

i layer of 25mm mud plaster including two coats of

bitumen laid hot at  1.65 Kg /Sqm top of R .C.C. slab
including grouting with cement sand mortar  1:4 and
top surface to be left clean after wire brushing

12 14,40 = |50mm thick ironite  ( Metallic Floor Hardner to be 34.56 sqm 781.00 0% 781.00 26991.00
mixed with Granolithic topping for heavy duty floors ) !

floor consisiting of 40mm thick cement conerete 1:2:4
base and top layer  10mm thick laid with one part of
ironite and grey cement mixed together in the ratio of
1:4 by weight to two parts of hard granite chippings
6mm gauge by volume finished smooth with hard
rubbing
18 15.9  |12.5mm thick cement plaster 1:4 126.21 sqm 185.00 0% 185.00 23854.00




15.48

)
Cement rendering on plaster lmm thick L

sqm

59.00

0%

59.00

7446.00

15.59

(Cement pointing 1:2 deep variety

sqm

127.00

0%

127.00

16941.00

16.3

White washing (Three coats)

sqm

15.00

0%

15.00

2730.00

16.14

Finishing walls with exterior decorative cement based
paints such as snowcem, Robbiacem, ete. on old work
one coat to give an even shade. '

sqm

39.00

0%

39.00

6783.00

16.20

Applying priming coat with metal primer on new steel
or iron work including preparation of surface.

sqm

24.00

0%

24,00

515.00

16.25

Painting two or more coats excluding priming coat
with ready mixed paint for metallic surfaces in all
shades on steel or iron work

sqm

63.00

0%

63.00

1351.00

20

17.26

Providing & Fixing glass panes with nails and putty or
wooden strip complete in all respect

(®)

Glazing area above 0.09 sgm

(in)

4mm thick or 10.78 Kg/ sqm

9.72

sqm

668.00

0%

668.00

6493.00

21

17.45

Providing and fixing aluminum work for doors,
windows, ventilators and partitions with extruded built
up standard tubular sections/appropriate z sections and
other sections conforming to Is: 733 and IS : 1285 of
Jindal, Hindalco, Mahavir or equivalent make
approved by Engineer in Charge , fixed with rawl
plugs and screws or with fixing clips, or with
expansion hold fasteners including necessary filling up
of gaps at junctions, at top, bottom and sides with
required PVC Plug/neoprene felt ete. aluminum
sections shall be smooth, rust free, straight, mitered
and jointed mcéhaniually wherever required including
cleat angle, aluminum snap beading for
glazing/paneling, C_P.brass/stainless steel screws, all
complete as per architectural drawings and the
directions of Engineer-In Charge. (Glazing and
paneling to be paid for separately) :

(2)

For fixed portion and chaukhats

168.90

Kg

352.00

0%

352.00

59453.00

.22

18.4

Wrought iron & Mild steel ladders, framed grills,
gratings etc. with ends of bars riveted or molded
forged framed window guards, barred iron doors stair
case iron railing ete. including cost of bolts and nuts,
screws, welding rod complete fixing in position

11.79

qtl.

9140.00

0%

9140.00

107794.00

24

18.11 (a)

Supplying and fixing rolling shutters, of approved

|make, made of 80mmx1,25mm,

M.S. Laths, interlocked together through their entire
length and jointed together, at the end, by end locks,
mounted on specially designed pipe shaft, with
brackets, side guides, 27.5cm long wire spring grade
No. 2 and arrangement for inside and outside locking
with push and pull operation complete, including top
cover (1.80mm thick (payment is to be made for the
exact size of opening where rolling shutter is to be

fixed)

5.95

sqm

2797.00

0%

2797.00

16642.00

25

18.15

Nuts antl Bolts of all sizes for fixing flats

75.00

kg

116.00

0%

116.00

§700.00

26

18.18

Cold twisted deformed (ribbed/tor steel bar) bars Fe
500 grade as per IS: 1786-1985, for RCC works,
where not included in the complete rate of R.C.C
including bending, and placing in position Meke:-

SAIL RINL, TISCO, ISCO

514.10

gtl.

6497.00

0%

6497.00

3340095.00

27

18.24

Supplying Pressed steel sheet frames (chowkhat)
consisting of ' 18gauge (1.25 mm thick steel sheet of
the specified section |, including iron lugs  (hold fast )
iron hinges conforming to PWD specification

mncluding bolts for fixing stops lock notch provision
for receiving tower bolts and finished with 1 primer
coat approved quality , fixed in position excluding the
cost of cement concrete  1:3:6 for fillings in the frame
and cement concrete 1:2:4 for lugs complete

(c)

Doors and windows frame of size 15lmmx 60mm
with 35 mm wide double rebate weighing 3.95 kg per

meter.

69.20

per mt.

531.00

0%

531.00

36745.00
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18.30

26
Providing and fixing stair case railing made out &= \
M.S. Square bars 20x20m as vertical cost 0,70 metre
high fixed with M.S. Base plate of 40mx40mmx6mm
and flat iron 40mmx6mm as hand rail complete in all
respects.

do.10 -

mir.

908.00

0%

S08.00

72731.00

29

2813

Providing, Laying , fixing & jointing of P.V.C. Pipes
as per [ST-4985 (ISI marked with the prior approval of
Engineer-in-Charge) along the Trenches and laying
the same in Trenches to correct alignment and
gradients, cutting, jointing and testing complete as per
|specifications.

xxi

110mm o/d PVC pipe of 4 Kgl. / sqem

8.00

mir,

197.83

58%

312.57

2501.00

30

a—

28.23

|joints fitted complete including all cartage.

Froviding, Stringing out, cutting, Jointing and testing
of ISI Marked D.I. Double Flanged pipes with screwed
flanged as per IS:8329-2000, Class-K9 and laying the
same in trenches to correct alignment and
gradients,jointed with nut bolts and rubber insertion

200mm i/d pipe lines laid complete

15.00

mitr,

3582.95

0%

3582.95

53744.00

300mm i/d pipe lines laid complete

20.00

mitr.

6235.64

0%

6235.64

124713.00

2825

Supplying and laying D.1. specials/fittings as per
18:9523-2000 (ISI marked with the prior approval of
Engineer-in-Charge), class K-12 suitable for tyton
joint with external bitumen coating and inside cement
mortar lining, scaffolding, tools and plants, ropes,
guys, etc. Complete in all respects.

DL specials upto 300mm i/d

§24.00

kg

11581

0%

115.81

95427.00

32

2827

Providing & fixing C.I/D.[ Flanged end, stem of $8
(AIS 1410) and Bronze(gunmetal) working parts
Sluice Valves ISI marked 14846-2000, including
jointing , testing & cost of Nut ,\Bolt & insertion sheet,
all carriage complete (with the approval of Engineer in-
charge). )

Class PN-1.6 as per ISI

(d)

200mm i/d Sluice Valves flanged

9.00

each

15521.35

0%

15521.35

139692.00

("

300mm i/d Sluice Valves flanged

1.00

each

27999.03

0%

27999.03

27999.00

33

29.35

Providing orange colour safety footrest of minimum
6mm thick plastic encapsulated as per IS~ :10910 on
12mm dia steel bar confirmingto IS~ : 1786 having
minimun cross section as 23mm x 25mm and over all
minimum length- 263mm and width as  165mm with
minimum 112mm space between protruted legs having
2mm tread on top surface by ribbing or chequering
besides necessary and adequate anchoring projections
on tail length on 138 mm as per standard drawing and
suitahle to with stand the bend test and chemical
resistance test as per specification and having
manufacturer's permanent identification mark to be
visible even after fixing , including fixing in manholes
with 230x150x75cm cement concrete block 1:2:4 (1
cement: 2 sand: 4 stone aggragate ) complete as per
design.

© 60.00

each

209.00

0%

209.00

12540.00
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34.04

RECESSEN HGW CONDINT PIPE WIRING 4
SYSTEM WITH FLUSH PIANO TYPE
SWITCHES:Wiring in PVC insulated copper
conductor single core FR cable  (ISI marked ) averall
1.55q. mm, 1100volts grade to be laid in heavy gauge
welded conduit pipe 20mm/ 25mm dia (1.6mm thick )
ISI Marked recessed in wall etc ., complete with
powder coated /anodized concealed metal boxes
{1.6mm thick with Brass lugs ) required for having
(Flush/ Piano type accessories ) Step type electronic
fan regulators 100watts (socket size ), bell push, 5Pin

bAmp. sockets (4Module Box ), 16Amp. universal|~

sockets (6Module Box ), 6/16/20Amp. Switches etc .
and covered with brown bakelite white glazed
translucent backside painted sheet  3mm thick etc |
PVC connector (For Fan Box and Call Bell ), PVC
Bush, Steel Hooks, Sheet metal fan box (1.6mm thick
shape hexagonal ), CI Circular junction Boxes  (Four
way 14" deep for wallsand 3" deep for ceiling ),
bonding to earth with PVC insulated copper conductor
single core FR cable (ISImarked) 1sq. mm, 1100valts
grade (For 6Amp. wall socket & plug control point )
and other petty material etc ., including the cost of
above material , cutting and filling up of chases  (with
finishing the surface) -

(a

Wiring fan point (Without fan box)

2,00

Each

1092.00

20%

1310.40

2621.00

()b

Wiring fan point (With fan box)

§.00

Each

1186.00

20%

1423.20

11386.00

v)

Wiring 6Amp. Plug cantrol comprising wall socket
point

200

Each

335.00

20%

402.00

804.00

)

Wiring 16/20 amp. power plug control and switch.

Each

394.00

20%

472.80

473.00

ol
A

34.10A

XLPE INSULATED ARMOURED CABLES
(UNDERGROUND): Supply, laying and erection of
aluminium conductor XLPE insulated PVC sheathed
armoured and served cable 1100 volts grade as per
[S:7098 (Part-1)1588 to be laid Imetre below ground
level including excavation, sand cushioning, covering
with sand & First Class bricks and back filling the
trench ete., of the required size as per PWD General
Specifications:-

(i)

Overall size 50sq.mm (3Core) Armoured
(Underground)

120.00

mir

478.00

25%

597.50

71700.00

(xxit)

Overall size 25sq.mm (3'% Core) Armoured
{Underground)

80.00

mitr,

424.00

25%

530.00

42400.00

36

34.10E

XLPE INSULATED ARMOURED CABLES (ON
SURFACE): Supply, laying and erection of
aluminium conductor XLPE insulated PVC sheathed
armoured and served cable 1100 volts grade as per
1S:7098 (Part-1)1988 to be laid (On Surface) as per
PWD General Specifications -

(xxiv)

Overall size 50sq.mm (3%: Core) Armoured
{On-Surface)

50.00

mir.

244,00

5%

305.00

15250.00

37

34.14

COPPER EARTHING:

(i

Earthing with electrolytic Copper Tape rivetted (with
5Nos. copper rivets)/Steel Nut & bolts (with 4Nos.
32mm long, 8mm thick with washer and double nut)
to 30cm x 120cm x 2mm thick copper plate (made
cylindrical) burried 4.50 metre (14.76 feet) below
ground level in the hole of excavation having bore dia.
125mm and surrounded by salt & charcoal dust
mixture (20 kg.) including fixing the Copper Tape
recessed in-wall and in floor ete., up to 8metre in
Length (including bore Length). G.1. pipe 20mm dia.
(A-class), 3metre long should be laid in the hole of
excavation | feet below ground level and having GI
Reducer 50mm x 20mm with PVC Cap (For pouring
water) fixed on the top level of the pipe. 300mm x
300mm x 300mm deep haudi of First class bricks
finished with 1:4 cement plaster and haudi covered
with cast iron lid having size 300mm x 300mm
(Heavy) around the hole of excavation:-

(a)

Earthing with 20mm x 3mm Copper Tape (upto

8Metre in Length)

each

9309.00

40%

13032.60

65163.00
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38 34,19 |SHEET METAL IRON C1.ATY
CHANGEOVER SWITCHES:

Supply and erection of sheet metal Iron Clad
Changeover Switch on existing surface with G.L bolts
& nuts/rag bolts and nuts ete., according to the size of
i holes in the body of the switch including connections
t with suitable size of thimbles and bonding to the
existing earth as per PWD General Specifications:

.

i (1x) 1C Four Pole Changeover Switch 320amp., 1.00 each 15877.00 | 35% 21433.95 21434.00
L8 415volts
- 39 3423 A |LTPANELS & MCCB's (MOULDED CASE

CIRCUIT BREAKERS )

Designing,  Supply,  Erection, Testing &
commissioning of indoor Type LT cubical panel
enclosure (dust, vermin and interchangeable modules
with facilites for extensions or reduction as per the
space or requirments ). The Panel shall be suitable for
operation at 415+6% Volts, SOHZ, 3 phase 4 wire &
earth system . The assembly manufacturer should be
1SO approved and CPRI tested for short circuit of
(minimum 50kA) as well as IP degree of protection (IP
} 34/55). .

: Fabrication:- Panel shall be made from  14/16 SWG
’ CRCA sheet , conforming to IS~ 8623/1977-82. The|
sheet metal used for the fabrication of control panel
will be | 2mm for load bearing member’s door and

t fittings plates etc . the partitions and other non load

. bearing members will be fabricated out of 1.6mm
sheet, the sheet will be of mild steel CRCA type . The
base channel will be made out of 75 x 40 x Smm rolled

L ST

channel Vi

T (v) LT Panel enclosure having space for 1No. Incomer 1.00 each 76976.00 15% 8852240 88522.00
S MCCB 400Amp. and 4Nos. outgoing MCCB's

100amp. to 160amp, according to the requirement at
site (Approx. size 2025 x 1100 x 400mm)

40 NS  [Providing & fixing of manually operated C I gate of 2.00 Each | 350000.00 | 0% 350000.00 700000.00
size 1000 x1200 mm as per IS -13349 AWWA V-501
rising spindle type conforming to class -1, having S .S
rollers at the wedges moc

41 N.§  |Testing of soil bearing capacity etc. 1.00 job 20000.00 0% 20000.00 20000.00

42 NS Structural design & drawing, testing of soil bearing 1.00 job 25000.00 0% 25000.00 25000.00
; capacity etc, '
43 N.S.  [Providing & fixing of non clog Sewage Pumping set 3.00 Each |132254400| 0% 132254400 3967632.00

comprising of TEFC Eleletric Maotor 3 Ph 415 volts,
662 Cum/Hr. fitted with Non clog pump suitable

i for11040 LPM at 16 mtr.Head
- e 3 {with Control Pannel)
44 N.S. |Providing & fixing gantry girderof 3,00 M. Ton| 1.00 Each | 638600.00 | 0% 638600 638600.00
capacily with vertical liftof 15 mtr. Complete in all
ol respect,
45 N.S.  |Providing and installing of Generator set 160 KVA 1.00 Each | 127100000 0% 1271000 1271000.00

Control Pannel 415 Voltage/3 phase water cooled
including control pannel and Fraight Charges
compliance as per CPCB norms of approved makes
complete with all accessories with satisfaction to the
Engineer -in - charge.

46 NS,  [Providing & fixingof 200 KVA, 11/0433 KV| 1.00 Each | 403000.00 | 0% 403000 403000.00
' Copper wound oil filled transformer (as
* per latest BIS :1180 of approved make complete in all
: respect.
46 N.S.  |Supply & erecting 30 W LED fitting. 6.00 Each 1500.00 0% 1500 ~ 9000.00
4‘_? N.S.  |Providing & Fixing wall fan in pump chamber 2.00 Each 2000.00 0% 2000 4000.00
i complete 600 mm dia .
48 N3, |Providing & Fixing of Dewatering pump 2 HP or 1.00 Each 10000.00 0% 10000 10000.00
" required capacity mono block pumps set RPM 2000
: phase suction and delivery 40 x 40 mm.
1
49 N.S  |Prov, Fixing of Energy saving 1065 Flood Light with 1.00 No 15000.00 0% 15000 15000.00
150 W high power LED as light source 150 W LED
6000 K
.50 |7 NS Prov. & Fixing of industrial exhaust Fan 18" of 1440 2.00 No 4500.00 0% 4500 9000.00
RPM 220 V/50 HZ,
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51

N5 |Pioviding & lixing shunt capeitor 2.0 job | 500000 | 0% 5000 5000.00
.52 NS  |Providing & fixing fire extingushter capacity 5 kg 1.00 each 4500.00 0% 4500 4500.00
53 Note  |Add the difference of cost involved in CSR rate & kiln | 35520.00 | 1000 671.00 0% 671.00 23834.00
site. Nos.
54 Note Add for difference of rate of tiles in Ludhiana District.
Under C.P.
List
Tiles ( (@ 480 nos tiles per cum of tiles work) 70229.00 | 1000 682.00 0% 682.00 47896.00
Nos
55 Note  [Subtract the difference of cost involved in CSR rate &
i quarry rate.
1) Stone Metal
i) 40mm i/d 21.07 cum -232.78 0% 23278 -4905.00
: i) 20mm i/d 38.34 cum -243.39 0% -243.39 -9332.00
' 2) Crushed Bajri
i) 13.2mm i/d 523,88 cum -172.03 0% -172.03 -90123.00
3) Coarse Sand 27515 cum 6.38 0% 6.38 1755.00
'5'6 Note  |Cost for Transformer Yard (Detail Attached seprately) 55528.93
57 Note  |Cost for Generator Set Yard (Detail Attached 66778.20
seprately)
. Note  |Cost for Romoval of Sludge from site and Earth Filling 125537325
58 at site (Detail Attached seprately)
Total Rs. 17891617.39

CS.Ritems= 1080988539
Add GST 5.35% on CSR Items 578329.00
N.S items = 7081732.00
Rs. 18469946.39

Say RS 184.70 Lakh
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.Sr.

No.

CSR item

Description

Transformer
Yard

Gen. Set

Total Qty.

Unit-

1

6.6

Earth work in excavation in foundations trenches etc. in all
kinds of soil where Pick-Jumper work is not involved and not
exceeding 2.0 metres depth including dressing of bottom and
sides of trenches, stacking the excavated soil clear from the
edge of excavation and subsequent filling around masonry in
15 em, layers with compaction including disposal of all
surplus soil as directed within lead of 30 metres.

0.00

0.00

0.00

cum

6.19

|Excavation in Soil (any type) using Hydraulic Excavator CK
90 with hydraulic excavator of 0.9 cum bucket capacity
including cutting , trimming bottom and side slopes . in
accordance with requirements of lines  , grades and cross
sections, including all lifts and combined lead upto 30m.

1504.02

1504.02

Cum

9.2

Centering and shuttering for faces of walls, partitions,
retaining walls and the like (vertical or battering including
attached pilasters buttresses etc.

1238.07

1238.07

sqm

9.8

Centring and shuttering for flat surfaces such as suspended
floors, roofs, landings, chajjas, shelves etc.

219.93

219.93

sgm

10.8

Cement concrete 1:6:12

(b)ii

With stone aggregate  40mm gauge mixing by mechanical
means using concrete mixer volumetric type

21.28

0.00

0.00

21.28

Cum

10.13 a

Cement concrete 1:2:4 With stone ballast or shingle

mixing by mechanical means using concrete mixer volumetric
type

42.60

0.00

0.00

42.60

Cum

10.17

Reinforced cement concrete M -30 mechanically batch mixed
using batch type concrete mixer as per IS :1791 and vibrated
by needle vibrator but excluding steel reinforcement centring
and shuttering in foundation and plinth

29.08

29.08

Cum

10.22

Reinforced cement concrete M -30 mechanically batch mixed
using batch type concrete mixer as per IS :1791 and vibrated
by ncedle vibrator but excluding steel reinforcement centring
and shuttering in superstructure.

542.14

542.14

Cum

115 (i)

First class burnt brick work laid in cement sand mortar 1:5 in
foundation and plinth,

0.00

0.00

0.00

Cum

11.6

First class burnt brick work laid in cement sand mortar 1:5 in
first storey upto 4 metres above plinth level.

42.48

42.48

Cum

11

11.36

115mm thick brick wall in cement sand mortar 1:4 without
reinforcement in superstructure

31.52

31.52

Cum

12

13.13

Terracing consiting of tiles 22.86x11.43x3.83cm laid over 25
mm mud plaster 7.5 cm mud filling on another layer of 25mm
mud plaster including two coats of bitumen laid hot at 1.65
Kg. /Sgm top of R .C.C. slab including grouting with cement
sand mortar 1:4 and top surface to be left clean after wire
brushing.

146.31

146.31

sgm

14.40

50mm thick ironite ( Metallic Floor Hardner to be mixed with
Granolithic topping for heavy duty floors ) floor consisiting of
40mm thick cement concrete 1:2:4 base and top layer 10mm
thick laid with one part of ironite and grey cement mixed
together in the ratio of  1:4 by weight to two parts of hard
granite chippings 6mm gauge by volume finished smooth with
hard rubbing

34.56

34.56

sqm

14

159

12.5mm thick cement plaster 1:4

126.21

0.00

0.00

126.21

sqm

15

15.48

Cement rendering on plaster Imm thick

126.21

0.00

0.00

126.21

sqm

16

15.59

Cement pointing 1:2 deep variety

133.39

133.39

sqm
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Sr.

No.

CSR item

Description

MPS Qty.

Transformer
Yard

Gen. Set

Total Qty.

Unit

17

16.3

White washing (Three coats)

182.00

182.00

sqm

18

16.6

Preparation of plastered surfaces for distempering including
surface, applying filling with approved quality filler consisting
of plaster of Paris and chalk mitti including finishing the
surface to the required finish complete.

0.00

0.00

0.00

sqm

1?

16.8

.|Distempering with dry distemper of approved manufacture

one coat on old distempered work

0.00

~0.00

0.00

sqm

20

16.14

Finishing walls with exterior decorative cement based paints
such as snowcem, Robbiacem, etc. on old work one coat to
give an even shade.

173.92

173.92

16.20

Applying priming coat with metal primer on new steel or iron
work including preparation of surface.

21.45

21.45

sqm

1622

Painting two or more coats excluding priming coat with ready
mixed paint for metallic surfaces in all shades on steel or iron
work

2145

21.45

sqm

2

17.26

Providing & Fixing glass panes with nails and putty or
wooden strip complete in all respect

(b)

Glazing area above 0.09 sgm

(if)

4mm thick or 10.78 Kg/ sqm

9.72

9.72

sqm

24

17.45

Providing and fixing aluminum work for doors, windows,
ventilators and partitions with extruded built up standard

- |tubular sections/appropriate z sections and other sections

conforming to Is: 733 and IS : 1285 of Jindal, Hindalco,
Mahavir or equivalent make approved by Engineer in Charge ,
fixed with raw! plugs and screws or with fixing clips, or with
expansion hold fasteners including necessary filling up of
gaps at junctions, at top, bottom and sides with required PVC
Plug/neoprene felt ete. aluminum sections shall be smooth,
rust free, straight, mitered and jointed mechanically wherever
required including cleat angle, aluminum snap beading for
glazing/paneling, C.P.brass/stainless steel screws, all complete
as per architectural drawings and the directions of Engineer-In
Charge. (Glazing and paneling to be paid for separately) :

(a)

For fixed portion and chaukhats

168.90

168.90

Kg

25

18.4

Wrought iron & Mild steel ladders, framed grills, gratings etc.
with ends of bars riveted or molded forged framed window
guards, barred iron doors stair case iron railing etc. including
cost of bolts and nuts, screws, welding rod complete fixing in
position )

11579

11.79

qtl.

26

18.10

Providing and fixing 14 gauge MS sheet garage doors with
40mmx40mmx6mm angle iron frame with diagonal braces
3.15mm gusset plates including locking arrangement with
handles etc. complete in respects.

0.00

0.00

0.00

sqm

18.11 (a)

Supplying and fixing rolling shutters, of approved make,
made of 80mmx1.25mm,

M.S. Laths, interlocked together through their entire length
and jointed together, at the end, by end locks, mounted on
specially designed pipe shaft, with brackets, side guides,
27.5cm long wire spring grade No. 2 and arrangement for
inside and outside locking with push and pull operation
complete, including top cover 0.80mm thick (payment is to be
made for the exact size of opening where rolling shutter is to
be fixed)

5.95

5.95

sqm

28

18.15

Nuts and Bolts of all sizes for fixing flats

75.00

75.00

kg
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Sr.

No.

CSR item

Description

MPS Qty.

Transformer
Yard

Gen. Set

Tola_l Qty.

Unit

S~

29

18.18

Cold twisted deformed (ribbed/tor steel bar) bars Fe 500 grade
as perIS: 1786-1985, for RCC works, ‘where not included in
the complete rate of R .C.C including bending, and placing in
position complete

-Make:- SAIL RINL, TISCO, IISCO

514.10

514.10

qtl.

3

18.24

| Supplying Pressed steel sheet frames (chowkhat) consisting of

18gauge (1.25 mm thick steel sheet of the specified section
including iron lugs  (hold fast ) iron hinges conforming to
PWD specification including bolts for fixing stops lock notch
provision for receiving tower bolts and finished with 1 primer
coat approved quality , fixed in position excluding the cost of
cement concrete  1:3:6 for fillings in the frame and cement
concrete 1:2:4 for lugs complete

Doors and windows frame of size  15Immx 60mm with 35
mm wide double rebate weighing 3.95 kg per meter.

69.20

69.20

per mt.

34

18.30

Providing and fixing stair case railing made out of M.S.
Square bars 20x20m as vertical cost 0.70 metre high fixed
with M.S. Base plate of 40mx40mmx6mm and flat iron
40mmx6mm as hand rail complete in all. respects.

80.10

80.10

mtr.

32

18.31

Providing & Fixing of 10 gauge welded mesh of 25mm x
25mm size fixed on steel glazing with MS flat 20mm x 6mm
beeding complete in all respect including painting two coats
with Synthetic Enamel Paint and Priming Coat

0.00

0.00

0.00

sqm

33

28.13

Providing, Laying , fixing & jointing of P.V.C. Pipes as per
IS1-4985 (ISI marked with the prior approval of Engineer-in-
Charge) along the Trenches and laying the same in Trenches
to correct alignment and gradients, cutting, jointing and
lesting complete as per specifications.

XXii

110mm o/d PVC pipe of 4 Kgf. / sqgcm

8.00

8.00

mir.

34

28.23

Providing. Stringing out, cutting, Jointing and testing of ISI
Marked D.I. Double Flanged pipes with screwed flanged as
per 18:8329-2000, Class-K9 and laying the same in trenches
to correct alignment and gradients,jointed with nut bolts and
rubber insertion joints fitted complete including all cartage.

200mm i/d pipe lines laid complete

15.00

15.00

mitr.

300mm i/d pipe lines laid complete

20.00

20.00

mir.

28.25

Supplying and laying D.I. specials/fittings as per 18:9523-
2000 (ISI marked with the prior approval of Engineer-in-
Charge), class K-12 suitable for tyton joint with external
bitumen coating and inside cement mortar lining, scaffolding,
tools and plants, ropes, guys, etc. Complete in all respects.

D.I. specials upto 300mm i/d

400

400.00

kg

D.I Double Flange bend 200 mm x 90 weight as per ISI (2x49)

98.00

98.00

kg

D.I Double Flange Reducer 200 mm x 100 weight as per 1SI
(2x31)

62.00

62.00

kg

D.I Double Flange Reducer 200 mm x 100 weight as per ISI
(2x25)

50.00

50.00

kg

D.I Double Flange Duck Foot bend 100mm weight as per ISI
(2x47)

94.00

94.00

kg

Providing & fixing puddle coller 200 mm ete. double Flange
bend 200 x 90 (3x40) '

120.00

120.00

kg
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S¥.

CSR item

Description

MPS Qty.

Transformer
Yard

Gen. Set

Total Qty.

Unit

o R T e

36

28.27

Providing & fixing C.I/D.1 Flanged end, stem of SS (AIS
1410) and Bronze(gunmetal) working parts Sluice Valves ISI
marked 14846-2000, including jointing , testing & cost of Nut
,Bolt & insertion sheet, all carriage complete (with the
approval of Engineer in-charge).

Class PN-1.6 as per ISI

(d)

200mm i/d Sluice-Valves flanged

9.00

9.00

each

€3]

300mm i/d Sluice Valves flanged

1.00

1.00

cach

37

2935

Providing orange colour safety footrest of minimum 6mm
thick plastic encapsulated as per IS :10910 on 12mm dia steel
bar confirming to IS : 1786 having minimun cross section as
23mmx 25mm and over all minimum length ~ 263mm and
widthas  165mm with minimum  112mm space between
protruted legs having 2mm tread on top surface by ribbing or
chequering besides necessary and adequate anchoring
projections on tail length on 138 mm as per standard drawing
and suitable to with stand the bend test and chemical

resistance test as per specification and having manufacturer s
permanent identification mark to be visible even after fixing
including fixing in manholes with 230x150x75cm cement
concrete block 1:2:4 (1 cement: 2 sand: 4 stone aggragate )
complete as per design.

60.00

60.00

each

38

34.04

RECESSED HGW CONDUIT PIPE WIRING

SYSTEM WITH FLUSH PIANO TYPE SWITCHES :Wiring
in PVC insulated copper conductor single core FR cable (IS
marked) overall 1.5sq. mm, 1100volts grade 1o be laid in

.|heavy gauge welded conduit pipe  20mm/ 25mm dia (1.6mm

thick) ISI Marked recessed in wall etc ., complete with powder
coated/anodized concealed metal boxes  (1.6mm thick with
Brass lugs ) required for having (Flush/  Piano type
accessories) Step type electronic fan regulators 100watts
(socket size), bell push, 5Pin 6Amp. sockets (4Module Box),
16Amp. universal sockets (6Module Box ), 6/16/20Amp.
Switches etc. and covered with brown bakelite white glazed
translucent backside painted sheet 3mm thicketc ., PVC

‘|connector (For Fan Box and Call Bell = ), PVC Bush, Steel

Hooks. Sheet metal fan box (1.6mm thick shape hexagonal ),
CI Circular junction Boxes (Four way 1%" deep for walls and
3" deep for ceiling ), bonding to earth with PVC insulated
copper conductor single core FR cable (ISI marked) 1sq. mm,
1100volts grade (For 6 Amp. wall socket & plug control point)
and other petty material etc ., including the cost of above
material, cutting and filling up of chases  (with finishing the
snrface)-

(i) a

Wiring fan point (Without fan box)

2.00

2.00

Each

(i)b

Wiring fan point (With fan box)

8.00

8.00

Each

v)

Wiring 6Amp. Plug control comprising wall socket point

2.00

2.00

Each

(vi)

Wiring 16/20 amp. power plug control and switch.

1.00

1.00

Each

39

3410 A

XLPE INSULATED ARMOURED CABLES
(UNDERGROUND):Supply, laying and erection of
aluminium conductor XLPE insulated PVC sheathed
armoured and served cable 1100 volts grade as per 15:7098
(Part-1)1988 to be laid 1metre below ground leve! including
excavation. sand cushioning, covering with sand & First Class
bricks and back filling the trench etc., of the required size as
per PWD General Specifications:-

(xiit)

Overall size 50sq.mm (3Core) Armoured
(Underground)

120.00

120.00

mir.
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Sr.
No.

CSR item

Description

MPS Qty.

Transformer
Yard

Gen. Set

Total Qty.

Unit

(xxii)

Overall size 25sq.mm (3% Core) Armoured
(Underground)

80.00

80.00

mir.

40

3410E

XLPE INSULATED ARMOURED CABLES (ON
SURFACE): Supply, laying and erection of aluminium
conductor XLPE insulated PVC sheathed armoured and
served cable 1100 volts grade as per 18:7098 (Part-1)1988 to
be laid (On Surface) as per PWD General Specifications:-

(xxiv)

Overall size 50sq.mm (3% Core) Armoured
(On-Surface)

50.00

50.00

mir.

41

34.14

COPPER EARTHING:

(i)

Earthing with electrolytic Copper Tape rivetted (with 5Nos.
copper rivets)/Steel Nut & bolts (with 4Nos. 32mm long,
8mm thick with washer and double nut) to 30cm x 120cm x
2mm thick copper plate (made cylindrical) burried 4.50 metre
(14.76 feet) below ground level in the hole of excavation
having bore dia. 125mm and surrounded by salt & charcoal
dust mixture (20 kg.) including fixing the Copper Tape
recessed in wall and in floor etc., up to 8metre in Length
(including bore Length). G.1. pipe 20mm dia. (A-class),

[3metre long should be laid in the hole of excavation 1 feet

below ground level and having GI Reducer 50mm x 20mm
with PVC Cap (For pouring water) fixed on the top level of
the pipe. 300mm x 300mm x 300mm deep haudi of First class
bricks finished with 1:4 cement plaster and haudi covered
with cast iron lid having size 300mm x 300mm (Heavy)
around the hole of excavation:-

(a)

Earthing with 20mm x 3mm Copper Tape (upto 8Metre
in Length)

5.00

5.00

each

34.19

SHEET METAL IRON CLAD

CHANGEOVER SWITCHES:

Supply and erection of sheet metal Iron Clad Changeover
Switch on existing surface with G.1. bolts & nuts/rag bolts and
nuis ete., according to the size ol holes in the body of the
switch including connections with suitable size of thimbles
and bonding to the existing earth as per PWD General
Specifications:

(ix)

|IC Four Pole Changeover Switch 320amp.,

415volts

1.00

each

43

34.23

LT PANELS & MCCB's (MOULDED CASE

CIRCUIT BREAKERS): .

Designing, Supply, Erection, Testing & commissioning of
indoor Type LT cubical panel enclosure (dust, vermin and
interchangeable modules with facilites for extensions or
reduction as per the space or requirments). The Panel shall be
suitable for operation at 415+6% Volts, 50HZ, 3 phase 4 wire
& earth system. The assembly manufacturer should be [SO
approved and CPRI tested for short circuit of (minimum
50kA) as well as IP degree of protection (IP 54/55).
Fabrication :- Panel shall be made from 14/16 SWG CRCA
sheet, conforming to IS 8623/1977-82. The sheet metal used
for the fabrication of control panel will be 2mm for load
bearing member’s door and fittings plates etc. the partitions
and other non load bearing members will be fabricated out of
1.6mm sheet, the sheet will be of mild steel CRCA type. The
base channel will be made out of 75 x 40 x Smm rolled
channel.)):




270

Sr. [CSR item Description MPS Qty. | Transformer| Gen. Set |Total Qty.| Unit
No. Yard
-’ (v)  |LT Panel enclosure having space for 1No. Incomer MCCB 1.00 1.00 each
400Amp. and 4Nos. outgoing MCCB's 100amp. to 160amp.
according to the requirement at site
(Approx. size 2025 x 1100 x 400mm)
44 N.S  |Providing & fixing of manually operated C .I gate of size 900 2.00 2.00 Each
x 1000 mm as per IS -13349 AWWA V-501 rising spindle
type conforming to class -1, having S .S rollers at the wedges
moc
45 N.S  |Testing of soil bearing capacity etc. 1.00 1.00 job
46 N.S  [Structural design & drawing, testing of soil bearing capacity 1.00 1.00 job
etc. .
47 N.S.  [Providing & fixing of non clog Sewage Pumping set 3.00 3.00 Each
~ " |comprising of TEFC Elelctric Motor 3 Ph 415 volts, 650 Hz
11960 RPM fitted with Non clog pump suitable for 7000 LPM
at 15 mtr. (with Control Pannel)
48 N.S.  [Providing & fixing gantry girder of 3.00 M. Ton capacity with 1.00 1.00 Each
; vertical lift of 15 mir. Complete in all respect.
49 N.S. |Providing and installing of Generator set 100 KVA Control 1.00 1.00 Each
Pannel 415 Voltage/3 phase water cooled , including control
pannel and Fraight Charges compliance as per CPCB norms
of approved makes complete with all accessories with
satisfaction to the Engineer -in - charge.
30 N.S Providing & fixingof 100 KVA, 11/0.433 KV Copper 1.00 1.00 ‘Each
wound oil filled transformer (as
per latest BIS:1180 of approved make complete in all respect.
51 N.S Supply & erecting 30 W LED fitting. 6.00 6.00 Each
! (Rate approved by tarn taran MPS Dnit)
52 N.S. [Providing & Fixing wall fan in pump chamber complete 600 2.00 2.00 Each
mm dia
(Rate approved by tarn taran MPS Dnit)
53 N.S. [Providing & Fixing of Dewatering pump 2 HP or required 1.00 1.00 Each
capacity mono block pumps set RPM 2000 phase suction and
delivery 40 x 40 mm. :
| (Rate approved by tarn taran MPS Dnit)
34 N.S  |Prov. Fixing of Energy saving 1063 Flood Light with 150 W 1.00 1.00 No
high power LED as light source 150 W LED 6000 K
(Rate approved by tarn
55 N.S  [Prov. & Fixing of industrial exhaust Fan 18" of 1440 RPM 2.00 2.00 No
220 V/50 HZ
(Rate approved by tarn taran MPS Dnit)
56 N.S  |Providing & fixing shunt capcitor 1.00 1.00 job
(Rate approved by tarn taran MPS Dnit)
57 N.5  |Providing & fixing fire extingushter capacity - 5 kg (Rate 1.00 1.00 each
| approved by tarn taran MPS Dnit)
58 Note |Add the difference of cost involved in CSR rate & kiln site. 35520.00 35520.00 | 1000
_ - Nos.
39 Note |Add for difference of rate of tiles in Tarn Taran District.
' Under
' Tiles ( @ 480 nos tiles per cum of tiles work) 70229.00 70229.00 | 1000
Nos.
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. DEYAIL OF EXACAVATION OF DISPOSAL WORKS | 29 MLD
2106 Cement Conc 1:8:16 ' _ : 5
' 15.50 X ( 1.32[+ . 0600 D X 1.43 = 21.28/Cum
_ : | 2
3/10.13a | Cement Conc 1:2:4 Under bed of Pump Chamber & Collecting Tank & Screlening ‘Eﬁ;r_nber
PC.&CT. | 14.70 | x 14.40 X 0.100 = 21.17|Cum
_: B Screening Chamber 12.50|x 10.50 X 0.100 = 13.13|Cum
Ccement Conc 1:2:4 for topping in P.C.,C.T.& foundation of Machinery ' 8.00/Cum
Blocks for rising main| | | | 1.5|x 21X | 0.10 0.30 Cum
(2.25x2.25-(3.14x1.58x1.58x0.25)x0.75=1.82Cft | | 42.60/Cum
4/10.22 |R.C.C.M30 | '
[ PE&C.T. 14.50/x 14.20 X 0.50 = 102.95|Cum
- Screening Chamber 9.05|x 7.35 X 0.30 = 19.96 Cum
1 COUNTERFORT 1.30]x 1.80 X 0.50 = 1.17|Cum
R.C.C. M30 for walls & Columns
Wi 2] x  |( 13.00|+ 1246))  |x ( 0.50/+ 023 D X 11.87 = 110.31|Cum
N R A o 2l 1 [ 1 2 i -
|
w2 2] «x _T{_ ©13.00/+ 1246 x| 050+ | 023 | X 11.87 = 110.31/Cum
' 2 | o :
| W3 2| x 10.20 X ( 0.50|+ 023 ) X 11.87 = 88.38 Cum
: 2
L W4 B o 1x 36  |x -« 0.50+ 0231 D X 11.87 = 15.6 Cum
2
W5 1 x [ 6151+ | s7m)  |x ( 0asls | 023 ) x | 743 |= | 1498/ Cum
_ 2 \ 2
W6 | 2|x 8! X ( 0.45/+ 023 ) X 7.43 = 40.42|Cum
P 2
w7 i r 1] x | 5325|x 0.20{x 6.49 ) = |  681|Cum
| ws ‘ | 2] x | 6.00[x 035)x | 2.40 = 10.08|Cum
i w9 1T 1 1 1] x | 600x 045x | 4.69 = 12.66|Cum
Beam ' | (| 0.40/x 030+ | 0.40 |+ 0.50)+( 0.40/x 0.60)) |= 0.56/Cum
Columns | ‘ j _' 8/x 030x | 030 3.90] |= 2.81|Cum
For stair of Pump Chamber i |_ l \ 1 !
—————— R | | | Waist | [ 3lx | 5.0 x 0.80|x 0.15 _= 1.80/Cum
N - | Steps | 3x 15.0x | 0.15x 0.25/x 0.50 |= 0.84|Cum
S a Landing | 2]x 1.80x 0.90]x 0.15] = 0.49|Cum
Stair for Screening Chamber '
Waist 2\x 4.0(x 0.80 x 0.15 = 0.96|Cum
Steps 2ix 15.0(x 0.15/x 0.25|x 0.50 0.56{Cum
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s DET'AIL OF EXACAVATION OF DISPOSAL WORKS - 29MLD .-
- | ] | |Landing | ) 2|x | 1.80)x | 090/ 0.15 = 0.49|Cum
;» | ] , :  542.14|/Cum |
_5[10.17  RCCM30 IR (A N G e L - -
RCC Slab for Pump Chamber | ' 1 I|x 6.76|x 11.26/x 0.20 = 15.22|Cum
\Balcony over Pump Chamber | | | _4 | ___ _ | 1|x : 4.50(|x 2.40/x 0.115] |= 1.24|Cum
| | ' ‘ Ix |  660x | 120x [ o0115] |= 0.91|Cum
| , | 1]x 6.60x | 090x | 0.115] |= " 0.68|Cum
Balcony over in Collecting Tank 2x 3.00|x 0.90x 0.20| = 1.08|Cum
Balcony over in Screening Chamber 1|x 2.40|x 3.98|x 0.20 = 1.91|Cum
_ | | | i | 2[x 2.40|x 0.55|x 020  |= 0.53|Cum
1 Ealcony over in Penstock Chamber , 1|x 3.98 x 0.90|x 0.20] = 0.72|Cum
Beams on walls of Pumpchamber collecting tank I '
((  2.00[x | 946))+( [ 2.00/+ 7.97 )+ 9.00(x 3.00)x [ 0.30[x 0.27 = 5.01|Cum
Beams on walls of Screening Chamber i
| ( 444+ | 2.00)x( 6.80]x 3.98Dx | 0.30[x 0.27 = 1.78/Cum
| = . ~ 29.08 Cum
6/11.6 Brick Masonary in super structure (Pump Chamber)
] Short Wall 2|x 9.00x | 0.23[x 390 [= 16.15|Cum
Long Wall N '  2x 16.50 x 0.23/x 3.90 - 29.6/Cum
Less for Door & window : - - .
Door | 2x 0.914[x 0.23|x 2.06 = -0.87|Cum
Window i D 2|x 1.83]x | 0.23[x 122  |= -1.03/Cura
Shutter : -1|x 244)x | 0.23)x 2.44 = -1.37|Cum
f - 42.48|Cum
713.13  Tile Terracing complete as per CSR
over rrof of pump chamber & on porch 14.26 |x 10.26 = 146.31 Sqm
8|15.8 Cement Plaster 1:3 inside Pump Chamber i . n B |
Long Wall 2x 12.00 |x 3.90 = 93.60 Sqm
- Short Wall 2[x | 6.00/x 390 |= 46.80 Sqm
Deductions for door & windows I:
| Shutter x| 244 244 |- -5.95 Cum
Door | -21x 0.914|x 2.06 = -3.77|Sqm
- Window '. 2[x 1.83 x 122 = -4.47 | Sqn
126.21|Sqm
9/15.59 | Cement Pointing 1:2 Long Wall | i ' 2ix | 1246x 3.90 - 97.19/Sqm
Short Wall ] , _ 2|x 6.46 x 3.90 = 50.39/Sqm
[ Deductions as per item No.7 [ = -14.19/Sgm
| | | , l_ _ 133.39/Sqm
10/16.3 |White washing 3 Coats in side Pump Chamber :




sgsid Yo " e .- DETAIL OF EXACAVATION OF DISPOSAL WORKS | |- . .-29MLD - ="
((12.00] x | 490 Dx 2 x| 4 | | = 135.20/Sqm
12.00 | x| 3.90 = 46.80/Sgm
.l e S ¥ e e O e VRS S BN i S N - 182.00,Sqm
16.20+ |
11(16.22 :Priming coat over steel shutters including Painting \
- Double of item NO. 2.00 | x | 6.00 = 12.00{Sgm
| wi[  5[x - 140 | «x 1.80 [= | 12.60 Sqm
| Ventilators 5| 140 | x | 045 |= | 315 |Sqm | N R
| 15.75| {Sqm |
i DN A i 1575]x | 30%|x 2 | I= 9.45Sqm
| ! | ] r 21.45|Sqm
12]17.45 Providing & Fixing oper above doors & windows ’ :
B ] Doors 3x | 1585 = 47.55 kg
‘. Windows 6/x | 12.85 = 77.10(kg
I 5)x 8.85 = 44.25 kg
N D N (A - ‘ 168.90 kg
13|18.11 a |Supplying & fixing rolling shutter .
% | - 1x 2.44/x 2.44 = 5.95/Sqm
14/18.4 Supplying & fixing M.S. Screens 2|nos screens - '
| Length of screen .= 4.8 mt B
for 60 nos. screen X 4.8.= |288.00 mt @ 3.92 kg per mt.
288.00| X 3.90|.= 1123.20 kg
Wastage 5% | 56.16 kg
f : l 117936 kg
| 1179.36 kg 11.79| |qtl.
15/18.3 Supplying & fixing M.S. railing consisting of vertical M.S. bars
\ of 20mmx 20mm section and flat iron as per CSR Complete
' | Length of railing for balcony of Pump Chamber | |
_ { | [ 9.60/+ | 9.60[+ 3.90 |+ 5401+ | 4.60/+ 460 |= 37.70{Mtr
Stairs railing Pump Chamber | 4 X 5 = 20.00{Mtr
|Side railing of Landings of Pump Chamber | 4 x | 09 | 3.60|Mtr
| Stairs railing Screening Chamber - l 2 x| & |+ 2.8 18.80 Mtr
; | | ] ] i 80.10 | Mtr
16{18.18  Supply of steel bars |
| 571.22|Cum @ 90| Kg per Cum o i 51409.8|Kg
Say = 514.10|Qtl
17|N.S Providing & Fixing C.1. Sluice Gates ' ' ' ' 2| Nos
18/29.37 b | Providing & Fixing PVC Steps | 1 2|x 30 60|Nos
19/14.4 3" thick ironite flooring as per CSR item no. 14.24
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----- DE'" AIL OF EXACAVATION OF DISPOSAL WORKS |

i 29 MLD

| but total thlckness shall be 7Smm instead of S0mm | 6.00 2.40 14.4|Sqm
L o _ 9.60 | x | 120 = 11.52|Sqm
I i 9.60 0.90 = 8.64|Sqm
| | ) | 34.56/Sqm
B.B. in 1:5 in second storey parapet over Pump chamber :
. ' 0.70 19.96/Sqm
0.70 11.56 Sgm
. 31.52{Sqm
|Snowcem painting/ distempering outside pump chamber B 5
|
2/x 12.46 3.90 97.19
2/x 6.46 3.90 = 50.39
Parapet Wall | 2|x 14.26 0.90 = 25.67
. l, 2]x | 8.26[x 090 = 14.87
R | |Lessitem as per item = -14.19
_____ [l S 173.92/Sqm
. ) | !
ProvidingL& fixing PVCL rain walter p|ipe
Providing & f'xmf pressed steel frame ( Chowkhathomgle e | 1
as per CSR | | | | i
Doors of Pump Chamber ! 2 2.06 = 10.64
ump Chamber | 4]x 2 1.83). 1.83 = 58.56|Mtr -
| 69.20Mtr
Extra for steel shuttering for Cement Conc.
wq!'k_for smooth ﬁnl% ] .
Walls in side Chagrgbgr__ | Z ~ 6.00| 8.57 617.04|Sqm
Inside Collecting tank | ' | 2 ~5.80] 8.57 322.23|Sqm
Inside of Screening Chamber ' 2 5.25 6.64 298.8/Sqm
I - | 1238.07|Sqm
Centering Shuttering for flat Surfaces )
Pump Chamber . | 13.80 | x | 7.80 107.64|Sqm
Balcony | f | 600 | x | 240 = 14.40{Sqm
|Balcony i '- | | 960 | x | 120 - 11.52|Sqm
9.60 | x | 0.90 = 8.64|Sqm
Stair | 21x | 7.00 | x | 0.90 = 12.60|Sqm
| [ "~ 2]x [ 1438] x [ 0.60 17.26/Sqm
| 2ix | 1450 | x | 0.60 = 17.40|Sqm
Collecting Tank | 2{x | 3.60 | . x | 0.90 = 6.48/Sqm




275

29MLD ..

| Screening Chamber

DETAIL OF EXACAVATION OF DISPOSAL WOR.L.5

525

Pen stock Chamb_eri

L

e

S D M [ [ I[x [ 255 [ x = 13.39/Scm
[ ] | T f' 2lx | 345 | x | 0.85 = 5.87 Scm
| | I T TN ] | 1x | 525 [ x| 090 = 4.73[Scm

219.93|Sem

iSupplying of fixing Glass Panes |

As per item no.11 [

Doors

| =" _;Ti____;f_f_' i

el

2|x 0.914

2.06

|
| 3.77/Sqm

4/x 1.22

1.22]

=] 5.95 Sqm

i 9.72/Sqm
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CONSUMPTION OF MATERIAL 29 MLD
Sr. |item Description ;I'otal qty. Fine Sand Coarse Bajri Cement Bricks
No. Sand :
Factor Factor Factor | 40mm | Factor | 13.2Zmm | Factor | 20mm | Factor in bags Factor
1/108 bii CC1:8:16 21.28 0.495 10.53 0.99 21.07 2.35 50.01 - -
2/10.13 bii CC1:2:4 42.60 - - - 0.45 19 - 0.9 38.34 0.90 38.34 6.50 277 . -
3 Ez * B.B. 1:5 74.00 . 0.25 18.50 - . 1.45 107.30 480 35520
, :g"""?‘*m' RCCM-30 | 571.22 ; - 043 | 24562 | - 085 | 48554 77 | 439839
12.5 mm thick
15.8 cement plaster 1:4 | 126.21 0.016 2,02 0 0.12 15.15
5
Cement rendering
15.48 (1 mm thick) 126.21 0.025 3.16
6[13.13 Tile terracing | 146.31 0.0049 0.72 0.035 5.12 480 70229
1559 Cpointing | 133.39 | 0014 1.87 0.044 5.87
Total = - 23.11 - 275.15 - 21.07 523.88 38.34 = 4861.90 - 105749.00
* bags Nos
fine sand 23.11 lead qty. 858.44

Cum




277

Detail Qty of Transformer Yard

i Amount
! ] in Rs.
1 6.6 |Earth work in excavation in foundations, trenches etc in all kinds of soil
‘lwhere pick jumper work is not involved and not exceeding 2.0 metres depth
: including dressing of bottom and sides of trenches, stacking the excavated
i soil clear from the edge of excavation ¥
| Centre line of wall = 4x2.23=8.92m | | ;
bl 1]( ; 8.92 ) x( 0.90 [y x [0.90 7.23|Cum
f | [totaL | | [ 7.23[Cum| x [ 182.00 [ 0% |Rs.[ 1316.00
2 | 10.8b |Cement Concrete 1:6:12 with stone ballast or shingle. '
|Centre line of wall = 4x2.23=8.92m | | |
© 1 | 8.92 Y 0.90 ) x |0.15 1.20|Cum
s Flooring Base | | ' e
i 1( 2.00 )%l 2.00 ) x 0.10 0.40/Cum| |
[ 1 |roTAL  1.60/Cum | x |3178.00 LO% Rs.|  5085.00
3 110.13a|Cement Concrete 1:2:4 with stone ballast or shingle.
| |Centre line of wall = 4x2.23=8.92m (Coping on top of wall)
S = 1 8.92 ) x( 0.23 ) x [0.04 0.08/Cum
. Flooring Top ] I i
1( | 200 - DaxC) _2-09_‘___ )x (004 | 016Cum| |
; | '
T | I TOTAL 0.24)Cum | x |4558.00 | 0% | Rs.| 1094.00
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4: | 11.5 |First class burnt brick work laid in cement sand mortar 1:5 in first

Centre line of wall = 4x2. 23 8.92m
: Ist step 690 thick [
1 1{( ) x( 0.69 ) x 030 1.85|Cum|
| . |3rd step 460 thick | I | | i SN, S S
(] 892  |) x( 0.46 ) x/0.30 1.23|Cum -]
e  |3rd step 345 thick | | ] [
- = 1]( | 8.92 ) x( 035 ) x [0.30 0.94|Cum
) | |4th step 230 thick upto top of platform I [
i 1( 8.92 ) x( 0.23 ) x [0.81 1.66|Cum
1
TOTAL 5.68|/Cum | x [5013.00f 0% Rs. | 28474.00
i ) 2 | R N e
5. 15.9 |12.5 mm thick cement plaster 1:4 I
| |3udstep 345 thick outer N S I
‘ T 4](] 269 | x 0.30 3.23|Sqm
: Ed ' ~ |Top of offset of 345 thick wall outer - | | ¥
i d 4| 2.115 D x - 0.115 0.97/Sqm
! | 4th step 230 thick upto top of platform T |
i ii“("; 2.46 ) x 0.85 8.36/Sqm
£ | _
; i o TOTAL 12.56|Sqm | x | 189.00 0% Rs. 2374.00
6 | 16.6 | Prepa}gflon of plastered surfaces for distempering including surface, -
| {3rdstep 345 L}Lck_(]_l_llﬁr I e _|______ J______ i
S SR | 2.69 ) x 0.15 - 1.61 Sqgm|
__|Topof uf@et__qff_fJS_lhl{& wall outer | J_ B
af( | 2.115 Dx | 0.115 L 097/Sqm| |
4th step 230 thick upto top of platform | ! ‘ o
4l | 2.46 ) X ~0.85 8.36/Sqm
I |
L= E - ;[ | totaL| 10.94/Sqm | x | 61.00 | 0% |Rs.| 667.00
PR TG 1 N I I |

"7, 187 Dlstemperlng with dry distemper of 2 approved manufacture two coats
i [ | [ | | l

" Take same quantity as per item at above | L

[ 7 | [TOTAL | | 10.94/Sqm| x | 63.00 | 0% |Rs. 689.00
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8 | 18.31 |Providing & Fixing of 10 guage welded mesh of 25mm x 25mm size fixed =
| |OnTop of 230 thick wall of Platform ‘ | R
4 [ 246 Dx | 100 9.84/Sqm|
| |LessforGate [ [ I N T A N -
1i( 120 Dx | 100 B 1.20|Sgm
| | (NS SR T
i i e = 5 | | e R
TOTAL 8.64/Sqm | x | 655.00 | 0% |Rs.| 5659.00
| . [ B 4 ‘1 |
9 | 18.10 |Providing and fixing 14 gauge MS sheet garage doors with
! Main Gate of Transformer Yard | | RPN
’ 1x 1200 |x 1.0 | | = 1.20/Sqm
l
Sk e ml o f | [TOTAL | 1.20/Sgm | x |3900.00| 0% Rs. 4680.00
k =
.| 5.2 |Carriage of coarse aggregates | ).
o ; _ |
T [ ! Fine
| [Rate | Local Sand Agg. | Course Agg. Total
C.C. 1:6:12 _1.60f 0.495 | / 0.99 0.79 1.58 2.38
CC.1:2:4 0.24 045 | /| 0.90 0.11 0.22 0.32
B:B.1:5 5.68 0.25 ' 1.42 -—- -— 0.00
CP 1:4 1256/ | 0.016 0.20 l |
- Total: | | 1.62 0.90 1.80 2.70 T
e 1 sy | [ 2 ]1 2 3|
A e B || Cum Cum Cum Cum
~ |Earth Surkhi, Sand, Earth, Fly, Ash, Bajri, Ballast, | r
11 | Stone, Boulders, Kankar and Building, Rubbish, | 3.00 Cum 652.92 | 7% | Rs. 2096.00
Earth. (Lead 120 km ) Ewl
| I | 2.00 | Cum | 26880 | 7% |Rs. 575.00
R I I PR | | Tota,_52709.00|
B G I (A ) | | 1GST5.35% on CSRIt 2819.93
| | [ ; | lotal | 55528.93
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e IR i g

. ~ .Detail.Qty for Gen Set Yard ... 2, N
‘ ) ! ' [ Amount
] _ in Rs.

1 6.6 | Earth work in excavation in fbundatlons trenches ete in all kinds of soil where pick - K Han
1 _.__. Centre line of wall = 2x(3.46+ _2 00)=10. .92m 1 | ke - P
T o 1( ] 10.92 ) x( | 0.90 ) x 10.90 8.85/Cum

g | | |TOTAL | | 8.85/Cum x | '182.00 | 0% Rs. 1611.00|°

2 10.8b Cement Concrete 1:6:12 with stone ballast or shingle.

|Centre line of wall = 4x2.23=8.92m | |
T add 1092 Dx(| 0.90 ) x |0.15 147/Cum |
'Floorm_gB ase |_‘ L | |
L1 3.00 ) x( 2.00 ) x [0.10 0.60|Cum
|
f TOTAL 2.07/Cum x | 317800 | 0% Rs. | 6578.00
3 " |10.13a ,Cement Concrete 1:2:4 with stone ballast or shingle. '
| Centre line of wall = 4x2.23=8.92m (Coping on top of wall)
1]( | 10.92 ) x( 0.23 ) x 0.04 0.10/Cum
FlooringTop | | | | 1
1]( |3.q0 A 2.00 ]) x 10.04 0.24|Cum
| A I N S ;
l | | TOTAL 0.34/Cum | x | 4558.00 | 0% Rs. 1550.00
4 11.5 |First class burnt brick work laid in cement sand mortar 1:5 in first storey upto -
Centre line of wall = 4x2.23=8.92m | B
st step 690 thick | | ; |
1( 10.92 ) x( 0.69 ) x 10.30 2.26/Cum ]
- 3rd step 460 thick | | I |
i 1( | 10.92 ) x( 0.46 ) x [0.30 1.51/Cum
| 3rd step 345 thick | | | ]
| 1 | 10.92 yx(] 035 ) x [0.30 1.15]Cum
S W ___ﬁt_h_gt_e_;p 230 thick upto top of platform | ‘ ‘ -
| 1 10.92 ) x( a 0.23 ) x |0.81 2.03/Cum
! TOTAL ] 6.95/Cum x | 5013.00 | 0% Rs. 34840.00

1% oy e S
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. ' T ;
k¢ ] - I] ] _.|‘ % ) ‘ : N
5 | 15.9 [12.5 mm thick cement plaster 1:4 | :
3rd step 345 thick outer
2]( 3.69 ) x( P 0.30 ~ 2.21/Sqm
2{( 2.69 ) x( . 0.30 1.61 Sgm
| || |
Top of offset of 345 thick wall outer | N
& 2i( 3415~ D ox( 0.115 B | 0.72/Sgm
T o] ams T hx([  odis 0.49 Sqm
| |4thstep230thickuptotopofplatform | [ [ |
| 2l 346 ) %! 0.85 5.88 Sqm
Al 2.46 Y 0.85 4.18 Sqm
SRS [EES %, S I N T S~ | L N F—— N
i TOTAL 15.09/Sqm | x | 189.00 | 0% Rs. | 2852.00
______ N R B . (I S S -
6 16.6 |Preparation of plastered surfaces for distempering including surface, applying filling
3rd step 345 thick outer ’_9
2|( 3.69 ) x( 0.15 1.11|Sqm
2/( 2.69 ) x( 0.15 0.81/Sqm
Top of offset of 345 thick wall outer ‘ |
2| 3.115 ) x( 0.115 0.72|Sqm
2|( 2.115 ) x( 0.115 0.49|Sqm
4th step 230 thick upto top of platform | |
21| 346 ) x( 0.85 5.88/Sqm
2/( 2.46 ) x( 0.85 4.18/Sqm
TOTAL 1319(Sqgm | x| 6100 | 0% Rs. 805.00
- 16.7 Distem_gg‘{j@_@ﬁh_dg'afé—férﬁper of approved manufacture two coats manufacture
|| [ | | | |
Take same quantity as per item at above s
|| | [ToTAL | | 13.19/Sgm x | 63.00 0% Rs. 831.00
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8 ]' 18.31 Providing & Fixing of | CII orage welded mesh of 25mm x 25mm size fixed on steel | | L
| |On Top of 230 thick wall of Platform | ‘
' | 2] 3.46 ) x( 1.00 6.92|Sqm
- | | . foe : Lo N o
S L 2] 246  Dx(| oo - | 4928m | 0000
~ Less for Gate | | e R S T |
1)( 1.20 ) x( | 1.00 -l 1.20{Sqm R
BN S e L - .| '
. ITOTAL 10.64 W-Sqm [ x| 65500 | 0% Rs. 6969.00
e e e e L RN . . S WL TR B
"9 1810 Providing and fixing 14 gauge MS sheet garage doors with !
Main Gate of Transformer Yard o '
[  1x[1200 [x ]1.000 | = 1.20/Sqm
| l —
——il---— g 1 | |TOTAL | _1.200Sqm | x | 3900.00 | 0% _Rs. | 4680.00
| ' .
10 5.2 Carriage of coarse aggregates l
— 1 _ —
|- | |Rate | ' Local Sand Fine Agg.|Course Agg. Total
C.C.1:6:12 | 2.07| [ 0495 [ /]| 0.99 . 1.02 2.05 3.07
C.C. 1:2:4 | 0.34 045 | /| 0.90 l 0.15 0.31 0.46
B:B..125 6.95 025 | | 1.74 - --- 0.00
CP 1:4 115.09] | 0.016 | 024 |
Total: | | 1.9 1.18 2.36 3.53
- | _ Say 12 L 2 3] 1
RN | —‘7 ‘ Cum Cum Cum Cum
Earth Surkhi, Sand, Earth, Fly, Ash, Bajri, Ballast, :
1 Stone, Boulders, Kankar and Building, Rubbish, 3.00 Cum 652.92 7% Rs. 2096.00
Earth. (Lead 120km) 1
| | : 2.00 Cum 268.80 | 7% Rs. 575.00
_ IR | | Total Rs. | 63387.00
| 1 Add GST 5.35% on CSR Items | 3391.20
-] |G.Total Rs. | 66778.20
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Detail of Qty of Sludge
Amount in
. Rs.
25.8 |Quantity of Sludge for Laying of 1000mm i/d RCC NP2 Pipe
7300 | x| 300 Ixl° 2 450 | Cum
For MPS /SC _
30.00 | x| 12.00 [x| 2.5 900 | Cum .
Total 1350 [ Cum | x | 81.00 | 0% |Rs.| 109350.00
25.6 |Making Dewatering arrangement by Pumping Set 4"x4"(Tractor driver)
200 |[Hours| x | 787.00 [ 0% [Rs.| 157400.00
52 |Carriage of Sludge from site upto 1 KM
1350 | Cum | x | 96.00 | 7% |Rs.| 138672.00
| |
26.26 |Sand Bag bandh detail
9600 | Bag | x 9.00 | 0% |[Rs 86400.00
Note |Earth Filling at Site (Detail attached) Rs.|  699799.50
- Total Rs.| 1191621.50
Add 5.35% for GST. Diffrence in rates  [Rs. 63751.75
G.Total Rs.| 1255373.25
| | Say Rs. 12.55

Lakh
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L.
H
i
}
|

: DETAIL OF HATCH BOX OF SIZE 1.50x1.50mtr
o | ] Amt. in Rs.
| 1] 29.1 |Excavation _ L
A |0-3mir | :
i) I S X 2640 | x | 2640 | x| 3.620 = | 25.23|Cum
2523 Cum@ | 9900 | +| CP 0% I 1 Rs. 2498
-2 1011 |Cement concrete 1:4:8 under Bed |
(b) i ' i
: 1 | x | 2640 x| 2640 | x| 0.250 = 1.74|Cum
“ 1.74 |Cum @ | 4670.00| + | CP 0% Rs. 8137
3 [ 10.17 [RCC M 30 under Bed | - i
1 X 2490 | x | 2490 | x| 015 B 0.93|Cum
In core walls
Je¥ 2 x 2160 | x | 0.15 | x| 2.920 = 1.89|Cum
: _ "2 X 1.860 | x | 0.15 | x| 2.920 = 1.63|Cum
- RCC M-30 for slabs
_ 1 X 2520 | x | 2520 | x| 030 = 1.91|Cum
@ B Total 6.36/Cum
Deduct circular portion /
Rising Main - N B T i
7. 2 x 2 | x 22728 | x(| 1330 |)x [0.15 |= -  0.83|Cum
| |DeductTop opening | '
1 X 0.6 _;__;c | o8] x 030 = - 0.11/Cum
i | ) | Net total 5.41|Cum
b 5.41 Cum @ | 5698.00  + | CP 0% Rs. 30853
§ 4] 115 |BB1:5 1 1 1
r "~ |Quter wall . | |
; Long Wall = 2 | x| 2520 [ x| 0230 | x [3220] = 3.73|Cum
Short Wall = 2 | x{ 2220 | x| 0230 | x |3220] = 3.29/Cum
| | Tota 7.02|Cum
Deduct circular portion T ¥ 14 Tt
2 x 2 | x |22/28 | x(| 1.330 |)>x [0.230 |=-| 1.28/Cum
| Net Total 5.74|Cum
574 Cum @ | 5013.00 + | CP 0% | Rs.| . 28781
5| 11.11 |BB 1:2 | { |
Inner wall ;' | ] i
Long Wall= 2 | xl 1760 [ x| 0115 | x | 2820 | = 1.18/Cum
ShortWall= | 2 | x 1530 | x| 0115 | x [ 2920] = 1.03|Cum B
s . : . i Tota| 2.21|Cum
Deduct circular portion | I _ S
i 2 [ x 2 x 22128 | x(| 1.330 [)*x [0.115 |= - 0.64|Cum ]
| | Net Total 1.57|Cum
[ 1.57 Cum@ | 5787.00| + | CP 0% ~ Rs. 9087
6| 15.7 [12.5mm thick CP 1.2 | _ _ '
LAl 2] x| 180 |+ 150 {)x| 2920 | | =| 17.52|Sqm
| |Deduct 2 | x 22/28 | x| 1330 | x [1.330 |=- 2.78/Sgm
E S 1 | = | 11.96/Sqm
1196  |Som@ | 21300 {+ CP | | 0% ! Rs. 2548
7 | 15.48 |Cemnt rendering on plaster Tmm thick | o ' 3 - )
|| |sameasitemno 157 [ 1 _ .
[ 1196  [sgm@ | 59.00 | + CP 0% Rs. 706
B | 184 |Wrought Iron/MS sheet angle etc. |
B MS Channel = | | 50 [ x50 x (100  |mm A ]
2l x| 08 |+ 080 )) = | 3.20Mtr
@ 920  per Kg/Mir = | 29.44|Kg -
M8 flat 10mm thick | ) =
1 | X 080 | x| 080 = 0.64 |Sqm i
MEZEN - | x | 001 x| 7850 = = | 50.24/Kg
| A Total = | 79.68 kg or
1 0.80|Qtl
: 0.80 |t 9140.00| + | CP 0% Rs. 7283
9 | 18.15 |Prov. and fixing of Nut & Bolt i ] 0.1688 ]
1 [tz xamt= | 14/No.or 2.36/Kg
_ _ 236 |Kg | 11600 | + | CP 0% Rs. 274
10| N.S. |Providing and fixing of rubber sheet 1/8" thick.
=N 1 | x 080 | x 080 = | o.s4]kg
0.64/Kq Kg.@.Rs. 4500 |/Kg + 0% Rs.|= 29
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11| 18.18 |Steel | | _
|RCC 1:2:4 = Qty. as per item No. 3 R
' l, 541 |Cum @ 80 |Kg/ cum | = 4.33/at
] [ 433 ot 649700 + | CP 0% | Rs. 28144
12, 9.8 |Centering & shuttering flat | i -
| 1 | x 15 X 150 | B = 2.25|5gm
| 225 sqgm@] 53200/ + | cCP 0% " Rs. 1197
13| 9.1 |Suttering for vertical faces of concrete foundations & foundation beams. -
T 4 | x 060 | x| 020 | | | = [ 0.48[sqm
- 0.48 Sqm@ | 21000 | + | CP | 0% Rs. 101
14| 52 |Carriage of Material |
S.No/ Item No. |Description of ltem| Qty Factor Course Local Sand
1/10.13 (a) (i) |[C.C. 1:2:4 1.74 1.35 2.35 -—
2/10.17 M-30 5.41 1.28 6.93 =
1 s B.Bin 1:5 2.21 0.25 — 0.55
_ 4/ 11.11 B.Bin1:2 1.57 0.24 — 0.38
3, - 5/15.7 12.5 mm thick C.Pin 1:2' 11.96 0.014 - 0.17
: Total 9.28 1.10
; Cum Cum
5.2 (a) |Carriage of material from source to site of work, Coarse sand & bajri lead 0
| Km but to be paid 215 km.
i) —do— 6to 215 Km. !
- | 9.28[Cum@ | 652.92] + [7% i - 6483
b) |Local sand lead 30 Km but to be paid 25 km.
i 110[Cum @ | 392.40] + [7% 462
IRs.
[ ; - Total| 126582
. |Say Rs. 126582 |/Each X 5/nos. Rs. 632910
5 T D | | ——— 1 Add 5.35% for GST Rates Difference Rs. 33861
- | | G.Total Rs.| 666770.69
o | Say Rs. 6.67
| - Lakh




Cost Estimate for Construction of Secondary Puﬂl§ yation (SI%), Laying of 800mm i/d DTK9 Rising
Main, 1000mm i/d RCC NP2 Gravity main and including the Cost of O&M for five years at Village Jargari
(End point of existing Gravity main Hatch Box of 1000mm i/d Pipe) at Khanna Town, Distt. Ludhiana.

SUB HEAD NO. 1 RISING MAIN D.I. K9

FOR SPS

Excavation by mechanical means(JCB or
Hydraulic excavator) in trenches for pipe lines
with straight or open cutting in streets or open
area including trimming and dressing sides
levelling of beds of trenches to correct grade,
cutting joint holes, refilling
consolidation,watering , including the cost of
dewatering of rain water, diversion for traffic,
night signals. providing & fixing caution boards,
crossing over trenches for access to the houses,
watching, fencing, ete. and removal of surplus
soil out side/inside the town involving lead upto
15 meter complete in all respect.

(a) |Earth work upto 1.5 m. Depth for 840 +
180

i |All classes of soil except rocky 1020.00| Cum Per Rs 99,10 0% 101082
; ) Cum | ' -

2| 28.7 B |Providing, Stringing out , cutting, jointing and
testing of ISI marked DI pipe as per IS -8329 and
laying the same in trenches to correct alignment
and gradients , jointed with rubber tyton joints
fitted complete including all cartage

(B) |DI pipe as per IS 8329 DI K9

n)  (800mmi/d 641 | Mtr ’;:trr Rs.| 16565.90 35% 14335302

Lad

28.25 |Supplying & laying (a) D I spls. Above (taking

per 0
®) las 3% of DI pipe cost) 2460.00| Kg Rs.| 174.80 0% 430008

Kg

4| N.S. |Cost of Hatch Box 05 No. (as per detail attached) 666771

Lh

29.46 |Providing, lowering in trenches to correct
gradient and alignment, jointing with tyton
rubber joint and cutting of reinforced cement
concrete spigot and socketed pipes and
specials with rubber ring ISI marekd as per
IS code IS 458-2003 into trenches for all
depths and laying out the same to correct
alignment, gradients, levels ete. cutting of
conerete beds and joints holes, supporting the
pipes and specials in correct position in a
suitable rigid manner while the same are
being jointed and until the surrounding
benchings, haunches and envelopes are
completed. The pipes shall rest on the beds
at all joints through their lengths and fixing of
rubber ring, [facing, testing the pipes for
leakage and making good the same leakage
and all defects to the entire satisfaction of the
Engineer-in-charge including all cartage ete.

B |R.C.C.Pipe NP -2

T, \E000ml 1 pipe ( Pips Tor AR B B
(m) . C(:[']‘:’ct'ing‘.’r‘zzk() pe for Existing HAteh Bo ) 60 | mtr | T |Rs.| 5526.00 0% 331560

N.S. |Removal of Sludge for Laying of 1000mm i/d

RCC NP2 Pipe (Detail attached) ks asee

Total Rs. 16309310

6 Add 5.35% difference of G.S.T rates only on .
C.S.R. Items as per CSR Slip. 15197952 813090

G.Total Rs. 17122400.12

SayRs.| 17122

Lakh

O hanns Rbing mais Few ExiiaieHiing sia Khanna Town Bsaie
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Cost Estimate for Construction of Secondary Pumping Station SPS, Laying of 800mm i/d DIK9
Rising Main, 1000mm i/d RCC NP2 Gravity main and O&M for five years at Village Jargari
(End point of existing Gravity main Hatch Box of 1000mm i/d Pipe) at Khanna Town, Distt.
Ludhiana.

GENERAL ABSTRACT OF COST FOR O&M

Sub Head. . .
Detail Amount in Lakh
No
1 Establishment 1740290.00
2 Consumable material 881830.00
3 General Repair 1206698.00
4 Special Repair 172000.00
Total 4000818.00
5 Misc. [tems 11251.00
Add contengencies charges o _
6 @ 0.50% Except. Salary 2260528 | @0.50% 11303
Add Departmental charges
7 @ 14% Except. Salary 4000818 @l14% 560115
G. Total Rs. 4583487.00
Say Rs. 45.83
Lakh
1 O&M for Ist Year Rs. 45.83 Lakh
\V o 4+ 0 )
g - |OBMiorlnd Yem+T750% | 3. | 4036 [akh
ncreasing
PR ar + ! =~ al]
3 . Q&M fpl 3rd Year + 7.50% Rs. 57 06 [ akh
mncreasing
or ¢ +7.509 -
1 Q&M flor 4th Year + 7.50% RS, 56.93 [ akh
increasing
O&M for 5th Year + 7.50% _
5 ; ) 1 Rs. | 61.20 Lakh
mereasing
Grand Total Rs. 266.18 Lakh




288

Cost Estimate for Construction of Secondary Pumping Station SPS, Laying of
800mm i/d DIK9 Rising Main, 1000mm i/d RCC NP2 Gravity main and O&M for
five years at Village Jargari (End point of existing Gravity main Hatch Box of

1000mm i/d Pipe) at Khanna Town, Distt. Ludhiana.

Sub Head No 1 Establishment
Detail of Estimate for 12 |Months
Sr Description Qty |Unit| Rate Amount
No per
Month
1 |Pump Operator JT (Through contractor
I‘T.Tﬁ qualified) Rlate including cont. E Nos. | 157234 |Rs. 548424
Profit & Labour Cess
Sewerman (Outsource) Rate including o 2
Nos. 523 54842«
2 cont. Profit & Labour Cess g - s e
3 [Mali-cum-Chowkidar (Outsource) 2 No. 13175 | Rs. 316200
Weekly rest for pump operator -
S, 30550
4 1(1/7x365x477.45)421 5% +1% R B
Fad . 5 J vkidar
5 V&etlz_kly rest for Mali-Cum-Chowkidar Rs. 26424
1(1/7x365%x412.95.06)+21.5%+1% _
A.dd for Increasing in D.C.rate @ Rs. g o 600 Rs. 4800
600/- per person for 12 months
Total Rs. 1474822
Crried over to Abstract of cost Add 18% GST| 1474822 X (@ 18% [ Rs. 265468
G. Total | Rs. 1740290
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Detail of Salary of Out Source Staff (2023-2024)

Sr.

Contractor

Labour

Description [Qty| B.P profit Total
No. Cess 1%
21.5% e

1 | Pump Operator | 3 |[12413.75 2669 15083 151 15234

Sewerman
2 : 2413. 26¢ 5083 5 523
(Skilled) 3 |12413.75 669 15083 15] 15234
3 MCC 2 110736.75 2308 13045 130) 13175




290

Cost Estimate for Construction of Secondary Pumping Station SPS, Laying

of 800mm i/d DIK9 Rising Main, 1000mm i/d RCC NP2 Gravity main and

O&M for five years at Village Jargari (End point of existing Gravity main
Hatch Box of 1000mm i/d Pipe) at Khanna Town, Distt. Ludhiana,

SUB HEAD NO. 2 CONSUMABLE MATERIAL
Period of Estimate for 12 Months
lil; Detail Amount
1 |Wire, Bamboo etc. 1500 Per month | Rs. 18000.00
2 |Kassie, Gantee, Punjaetc. L.S. 800 Per month Rs. 9600.00
3 |Diesal Provision of I00KVA Gen. Set Rs. 835102.00
4 |Sewer Sample for year (L..S.) | Rs. 12000.00
Total| Rs. 874702.00
Add @18% GST| Rs. 39600 00 Rs. 7128.00
G. Total] Rs. 88;;3_(;.00
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Cost Estimate for Construction of Secondary Pumping Station SPS,

Laying of 800mm i/d DIKY Rising Main, 1000mm i/d RCC NP2 Gravity

main-and O&M for five years at Village Jargari (End point of existing

Gravity main Hatch Box of 1000mm i/d Pipe) at Khanna Town, Distt.
Ludhiana.

SUB HEAD NO. 2 CONSUMABLE MATERIAL

Diesal Provision of 160 KVA

Sub work No. 2 Gen. Set For 12 Months
Sr No Detail Amount
1 160 KVA Generator Sel.
160 X 1.33 = 212.8

‘Say 133 HP

160 X 0.16 = 25.6

Say 16 Ltr, Per Hours

25.6 < 1 = 25.6
16 Ltr. Per. Day
For 1 Year (365 days)
25.6 X 365 = 9344
Total Diesal 5840 Ltr. For | Year
9344 | X @89.00/- = 831616.00
2 [Mobile Oil @0.2% of Diesal
5840@0.2%= 11.62 Ltr. @ Rs. 300/- Ltr 3486.00

Total Rs. 835102.00
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Cost Estimate for Construction of Secondary Pumping Station SPS,
Laying of 800mm i/d DIK9 Rising Main, 1000mm i/d RCC NP2 Gravity
main and O&M for five years at Village Jargari (End point of existing

Gravity main Hatch Box of 1000mm i/d Pipe) at Khanna Town, Distt.

Ludhiana.
Sub Head No 3 General Repair
Detail of Estimate
Qty |Unit | Rate
Sr. No. Description per Amount
month
I Provision of repair of motor pump
set, diesel engine as per norms 1022625
(detail attached)
Total | Rs.| 1022625
Add @18% GST Rs.| 184073
G. Total| Rs. 1206698
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Maintenance of Machinery

Sub Head No 3

Sub Work No 1

Maintenance of machinery for MPS only

MPS

Motors & Gen. Set FOR

1 [Motors & Pump Set (H.P)

HP | Lifeof Mode Qty| Period of | Rate
Equipment installation | Per
5 I.P
75 | 15| Year | Horizontal | 3 2024 600 | 43000 ) i 1022625.00
1022625
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Cost Estimate for Construction of Secondary Pumping Station SPS, Laying of 800mm i/d DIK9 Rising Main,
1000mm i/d RCC NP2 Gravity main and O&M for five years at Village Jargari (End point of existing
Gravity main Hatch Box of 1000mm i/d Pipe) at Khanna Town, Distt. Ludhiana.

Sub Head No 4

Special Repair (To be kept reseved)

Sr. e
Description Amount
No.
Civil Structures ” . " .
3 = : L s 3 {
L |MPS Capial Gos | 16000000 | X @] 35% = | 5600000 |X @] 0.50% 28000 75 |/]100]) Rs 0100
g T ———
Y LA el . 3 . ) =
2 an;“” ST 16000000 | X @] 55%|=| 8800000 |X @] 1.50% |=] 132000 7.5 |/ | 100 Rs. 141900
Total Rs.| 172000.00

C.O. to Final Abstract of cost
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Cost Estimate for Construction of Secondary Pumping Station
SPS, Laying of 800mm i/d DIK9 Rising Main, 1000mm i/d RCC
NP2 Gravity main and O&M for five years at Village Jargari
(End point of existing Gravity main Hatch Box of 1000mm i/d
Pipe) at Khanna Town, Distt. Ludhiana.

Sub Head No 5

Misc. Items

Sr. . -
Description Amount
No.
1 |Total 4000818.00
Upto 5.00 lac @ 1.25% | 500000.00 | 1.25% Rs. | 6250.00-
5.00 lac to 10.00 lac 500000.00 0.50% Rs. 2500.00
10.00 to 20.00 Lac. 1000000.00 | 0.125% Rs. 1250.00
Above 20.00 Lac | 2000818 | 0.0625% R, 1250.5]
Total | Rs. 11251

C.O. to Final Abstract of cost
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I 'FFH'E} ﬁaa- |
e 19203339 | 1320;3 5 e 1.9.2023 3 &
HIRS/SRTeT/ ySt uler | vl yot wer | winer/Swey ySt der
i i (gfor ) (ot 9)
e 6247.75 1035377 10736.75
(Un-skilled) 240.64 398.22 412.95
30.08 49.77 51.61
2. | nigu-faftm= 7027.75 11133.77 11516.75
(Semi-skilled) 270.64 428.22 442.95
33.88 53.52 55.36
3. | At 7924.75 12030.77 12413.75
(Skilled) 305.14 462.72 47745
.75 57.84 59.68
4. SERIt e 8956.75 13062.77 13445.75
(Highly 344.84 502;‘01 5 51 476144
skilled) 43.18 #_______6_2_4_ i
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H9Et & 2

w3 HEh 1.9.2013 5 & 132023 3 & 1.9.2023 3 &G
a: HiRa/dwe ydt wier | wiraiwey yStder | wfReSEe yst uier
(ghmit iF9) (3fimr f59) (gl RS)
5 Hc® 3 3 15522.77 15906.75
Yerarat-2) 439.54 597.06 611.79
- 76.47
(Staff Category —A) .48 T3
6. Ra'g 9747.75 13833.77 14236.75
erardt-dh) 375.34 532.83- 547.56
3 46.98 66.60 68.44
(Staff Cateporv -R) : N o
- 7. | Fe'e aewaret-A) " 8247.75 12353.77 1273675
(Staff Category—C) 317.63 75.14 - 489.87
39.78 $9.29 61.23
8. | Wew dewret -31) 7047.75 1115377 11536.75
“(Siaff Category-D) 271.44 42899 443,72
_ a5.d8 53.42 55.46
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Ardel &89 4

Jo 3tardt HaeS! 39E wOg 3 (Fhmit £55)

w3t fust Brast AT
a (gfimit &)
1 01.09.2013 46232.30
2 | 01.03.2023 70871.42
3 01.09.2023 73169.30

CEl fist Y& AN HI9 e
a: (Ffumr E9) (afimit )
| 01.09.2013 225.44 250.64

2 01.03.2023 373.59 41536
3 | 01.09.2023 387.41 430.72
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HIE 3HT 5

98 (d\ 92) y3t 1000 et & afent (g 2)

w3 B | h"_—HﬁMWW
1. | ugsr syrerst afHes ANz Eet 5502 | 85349 885.06
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Email: comckhannal @gmail.com

MUNICIPAL COUNCIL KHANNA
LUDHIANA (PUNJAB)

Municipal Council Khanna (Ludhiana) Punjab

Dated: 19/1/2024

Ref. No.: 1150
\\ 59
To,

The Sub Divisional Magistrate,
Payal.

Subject: Regarding Case No. LA. 604 of 2023 and 414 of 2023
pending at Hon’ble N.G.T.

Regarding the above subject, it is requested that 29 M.L.D. S.T.P
plant under Amrut scheme at Municipal Council Khanna was prepared
and commissioned by Punjab Water Supply Sewerage Board Department
in the year 2020. The company which built the treatment plant has given
the maintenance work of the treatment plant to the Sewerage Board for 10
years. All expenses incurred for the maintenance of the treatment plant
are paid by Municipal Council Khanna. The Punjab Pollution Control
Board has been checking water samples from various places time to time

from S.T.P. to Jargari. Water samples from S.T.P. of Municipal Council
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are found to be fine. But due to the untreated water from the pond of
Gram Panchayat Ekolaha falling into the sewage line, the amount of

B.O.D. and PH increases.

In the sewer line from the Municipal Council Khanna’s boundary
to Jargari, the Panchayat of village Ekolaha was already putting water
from two ponds of their village, which the team of Municipal Council
Khanna has been closing from time to time, but now the dirty water offvo
ponds was connected to this line again by Gram Panchayat Ekolaha.
Which was closed on 06-10-2023 at 9.00 a.m. by the team of Municipal
Council Khanna. (Photos of the spot have already been sent to you). But
on checking on 05-12-2023 it was found that again the water of both
ponds has been connected to the sewer line by Gram Panchayat Ekolaha
to which the pipes were dug by action taken by Municipal Council
Khanna and in this regard, the police department was also written to take
appropriate action against Gram Panchayat Ekolaha. In this regard, please
refer to this office letter No. 996 dated 06-12-2023 (copy attached)

already informed.

A pipeline was laid by the Soil Conservation Department for the
use of 9 M.L.D. water. Letter No. 1105 dated 03-01-2024 from the
undersigned to the Executive Engineer Soil Conservation Department

Ludhiana (copy enclosed) through 20 M.L.D. remaining treated a letter



.

305

was written to prepare a plant regarding the use of water, according to the
report given by the Soil Conservation Department, they have now laid a
pipeline for using 20 M.L.D. treated water and a plairt is being prepared
for the use of the remaining 9 M.L.D. water. The Municipal Council has

also directed the Agriculture Officer to prepare the use of treated water in

the field, letter No. 2056 dated 05-01-2024 (copy enclosed) has written.

Letter No. 1076 dated 29-12-2023 (copy enclosed) was written by
the undersigned to the Executive Engineer, Punjab Water Supply and
Sewerage Board Division 2 Ludhiana. In this regard, that he sent his
office’s letter no. 01 dated 01-01-2024 (copy enclosed) has been written
that preparing a plan to reuse treated water does no come under the
jurisdiction of his office. Therefore a plan should be prepared to use the

remaining water at its own level.

The undersigned has issued a written instruction to the oﬁiéials of
Engineering Branch/Building Branch of Municipal Council Khanna that
S.T.P. treated water should be used during construction of residential and
commercial building in the city and the builders who are constructing
building should be made aware about using treated water of S.T.P.
Instructions have also been issued to the contractor of Nagar Council
Khanna to use this water. Alongwith this letter to the Superintendent

Sanitation No. 2029 dated 03-01-2024 (copy enclosed) has been issued
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vide instructions to sprinkle water in that city and it should be ensured to
use the treated water left over from S, T.P. to water the plants in the parks.
Municipal Council Khanna has been instructed Junior Engineer
Municipal Council Khanna through office order No. 2191 dated 19-01-
2023 that the sewer pipeline from Khanna to Jargari should be checked

on time that no village Panchayat is putting water in the sewage pipe line.

This is for your information,

Enclosed: As per above.

Municipal Council,
Khanna.

i e
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From -
Block Develeopment and Panchayat Officer
Doraha
To
Sub Divisional Magistrate
Payal :
No.  \o  Date \Cﬂ\a\xﬂm
Subject:-  Regarding order passed by Hon'ble NGT OA No.414/2023 Avtar Singh &

others V/s State of Punjab and others.
Respected Madam, '

With regard to subject cited above, it is submitted that the Panchayati land
surrounding the Drain is submerged, due to water logging. The trees and other plantation
have also been affected . The village pond is also a pa-;t of the submerged area. The Gram
Panchayat has put a resolution to get the pond excavated and to also get a desilting chamber
constructed over the pond. The estimated cost for the same would be about Rs. 7.00 lakhs.
The work shall be executed from Panchayat Funds and M GA funds, This work wil be
done after harvesting till 31st May 2024.

Block ent & Panghayat Officer,
Doraha.

Copy:1. Thé Deputy Commissioner, Ludhiana for information.
2. The District Development and Panchayat Officer, Ludhiana for information.

Block Developtyent & Panchayat Officer,
Doraha.
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ond in
Distt, Ludhian, Village'
|Il.|l|||l|fjlllr_.l.ull 1 age's
R Description of Item No.| L | w] g : La
e e | (Rey (Rey | ety | 9 | Unit | Rate | Amoun | Labous s
Earth work excavation in Pond (Dugout, Pond, [ fmwmul >u5=z.
Mini Percolation Tank, compost Pit etc.) Ring
Bandh (percolation Embankment, Earthen Gully
A plug, Water mﬁcmmmbw Structure, Silt Distention
" |Pam etc.)/pond /New Nalha/New Channal etc.
Retuning wall-( wet or dry soil), laying 15 cm, layer
|breaking of clods and removing of Kankar ang
. |8Tass roots, dressing of earth work including
1.5 meter vertical lift ang 30 meter horizontal lead & .
a ' _Screening chamber R_| 1700|750 [ 250 | 31875 Cit i
Long Walls 2 11700 [ 200 | 1.50 | 10200 Cf
Short Walls 2 350 [ 200 1.50 21.00 Cft
4.5" Wall 1 7.00 | 100 | 1.50 10.50 Cft
Brick Pillars 2 125 | 100 | 1.50 | 375 Cft
456.00 Cft
58 cft / day / person Or | 7.86 Mandays| 282 | 2217.10
: :8: ith 40mm gauge stone ;
10.6bi |Cement nozﬁmﬂmnﬂnwmwﬂﬂnrmﬁ.oﬁ gaug 1 [ 1400 | 450 | 050 T 3155 Cht
Long Walls 2 | 1700 | 200 | 050 34.00 Cit
’ Short Walls [} 2 3.50 | 2,00 | 0.50 700 |* Cft
5 Wall 1] 700 100 | 050 | 350 | o
Brick Pillars 2 1.25 | 1.00 | 050 1.25 Clt
77.25 Cft
Or | 219 cum | 3015 | 6591.32 1205
10.13 a |Cement Concrete 1:2:4 mbing by manualmeans | |1 025 [ 1575 |
Screen chamber 1 [ 700 1450 [ 025 | 7ge T e
Deduction of 4.5" 5.5: 2 | 1125 | 075 [ 025 | -0.43 oft
Deduction of Brick Pillars Total| 745 cft




e T ——
117 |First class burnt brick work laid in cement sand ——f | Or | 0211 | cum |4558| 960.99 | 1205 | 254.05 |
e Long Wall 1st Step 2 | 1625 [ 150 | 0.50 | 24.38 | _Cit £
i . 2nd Step 2 |15875[1125( 050 | 17.86 | Cft 11’
j B 3rd Step 2 | 1550 | 0.75 | 450 | 104.63 | Cft =1
2nd Step 2 | 4125 [1125] 050 | 464 | Cit =
3rd Step 2 | 450 | 075 | 450 | 3038 | Cft |
4.5" Wall 1st Step 1 | 7750 [1125] 050 | 4.36 Cft 1
2nd Step 1 | 7375 | 0.75 | 0.50 | 2.77 Cft |
3rd Step 1 | 7.00 [0375] 450 | 11.81 Cft
Brick Pillars 1st Step 2 | 1875|150 | 050 | 2.81 Cft
1 2nd Step 2 J 150 |1.125]| 050 | 1.69 Cft
M 3rd Step 2 11125 [ 075 | 1.00 | 1.69 Cft ]
Deduction of Open Space 1 200 | 075 | 3.75 | -5.63 Cft
Deduction of 300mm dia Inlet Pipe 3.14 | 0500 | 0.75 | 0.50 | -0.59 Cft
o ) . Total | 206.43 | Cft ¢
~— Or | 584 | Cum | 5109 | 29846.62 | 1327 | 775229
(a9 158+ |12.5 mm thick cement plaster 1:3 Cement rendering
15.48 on plaster Imm thick
Long Wall Inner Sides 2 | 14.00 3.75 | 105.00 |  Sft
Long Wall Top Sides 2 | 15.50 0.75 | 23.25 Sft
T Long Wall Outer Sides v 2 | 15.50 225 | 69.75 Stt z
Short Wall Inner Sides 2 | 450 375 | 3375 | Sft
Short Wall Top Sides 2 M.MN Www 6.75 Sft
Short Wall Quter Sides w o.a =2 wu%c Sft
Sides of Open Space = 1720 37 %c Sft
4.5" Wall Both Sides - = > .mum 5 ww Sft
4.5" Wall Top Side 2 w..w_um H.bo m..um MM
mmnr. Pillars > 1125 0.75 H”m.o =
Deduction of Open Space i 514 | 050 0.50 -o..ww Sft
Deduction of 300mm dia Inlet Pipe - Total mmw a1 MM”
Rate 199+59=258 11— 1 Or | 3032 | Sqm | 258 | 782346 | 137 | 41432




6 144

Floating coat of 1:5mm thick neat cement laid in

il

63.00 Sft

1||...I1|
Total | 63.00 Sft
585 | Sqm | 29 | 1697 [ 1

1 [ 14.00 | 4.50

81.94

1345.5@ lowering in trenches to correct gradient
and .&_mﬂﬂmﬂr jointing with tyton rubber joint and
2946 B |cutting of reinforced cement concrete spigotand
specials with rubber ring ISI marekd as per IS code
IS 458-2003 Complete in all respect

50.00 Rft
15.24 Rmt 852 | 12987.80 | 126 | 192073

R.C.C. Pipe NP -2 @ 300mm i/d pipe 1 50

8 184 |Wroughtiron & Mild steel ladders, framed grills,
L - . -
T6mm X 16mm Solid Bar Grill for the top of ¥ ; | 1550]600] - 93.00 & -

A Screening Chamber (@1 .13 kg/rmt)
pp Or | 864 sqm
™ 2 Assuming 25 kg. per sqm 25 | 8.64 2.160 qtl. | 9140 | 1974171 | 3868 8354.59
Providing & fixing stainless steel screens in screen '
¥ MR. [chamber Complete in all respect
Weight appriximately 50.00 kg 5000 | kg. | 300 | 15000 5000.00
1 1 Nos | 3500 3500 800.00
¢ Total 98838.73 3095227
Deduction 10 % C.P. 9883.87
Deduction 12 % GST on labour Amount 3714.27

Net Total Amount| 85240.59

@w%t\m Say Rs.| 0.85 |Lac Only
’ ?ﬁ\

—— - ate only 50 Rft inlet pipe is consider.
Note 1 M._m ﬂ“ﬂ“ﬂ.ﬂ&ﬂﬁﬂzm may be Emumpmm\ mnﬂwmmm
2 Outlet Draint may consider as per site Gn_EEn:. e
.. PANCHAYAT RAJ (P.W)
LUDHIANA,
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/ e el
ed gstimate for the Rennovation Of Pond & Drain At Village Jargari, gi
Doraha Distt. Ludhiana. e ok
e Abstract of Qty.
Description N .
i = - B H ary UNIT
pewatering of Pond By Mechanical Means
3 200 100 5| 100000.00 Cft
1 170 65 5 55250.00 Cft
B 1 100 16 5 8000.00 Cft
e 1 300 50 5 75000.00 Cft
Total | 238250.00 Cft
or 6747.38 cum
. 6747.38_ | X1000/123600 54.59 Hr
Construction of Screening Chamber of Size 1 1 No
12'0" x 6' As Per Drawing Attached.
Construction of Pucca Dustbin For .
3  |Biodegradable And Non Biodegradable 1 1 No.
Waste As per Drawing Attached.
Earthwork in Excavation Using hydraulic
4 \Excavator From Other portion of p.ond For
Constructing embankment.
\ \ 1 200 100 5 100000.00 Cft
1 170 - 65 5 55250.00 Cft
‘\— \ 1 100 16 5 8000.00 Cft
l_ i | 300 50 5. 75000.00 Cft
Total 238250.00 Cft
Or 6742.48 Cum
Carriage of Earth upto 1 km Including
5 Loading & unloading .
80% Of Total Earth Excavated. 5393.98 Cum
o preparation of Plantation Area And Flower | 4.00 i
Bed
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i

//\Abstract of Cost

Description

Qty Unit Rate Amount

pDewatering of Pond By MeCha;Ical
( 54,59 / Hr. / 787 / 42963

Construction of Screening Chamber of

PIFsE = tmen.

T I W11

Ty T

L

i [ A3

2 "N - 5242
Construction of Pucca Dustbin For -

3  |Biodegradable And Non Biodegradable 2,00 No 50400.00 100800
Waste As per Drawing Attached. |
Earthwork in Excavation Using hydraulic

4  |Excavator From Other portion of pond | 6742.48 Cum 34.00 229244
For Constructing embankment.

; Carri?ge of Earth prto 1 Km Including 5393.98 Cum 96.01 517876
Loading & unloading
Preparation of Plantation Area And / 400 = Each 4000 7 16000 /

6 .

Flower Bed
_ ] Total Amountl 992125
Say Rs'ﬁ ; 9.92 Lac
M =]
DORAHA SAMRALA
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ﬁ-l" i ssnwerpsl Singh AS No:2604000/2023-2024/T250/AS
pﬂ

TS No:2604000/2023-2024/7250/TS

@mescﬁpﬁon : 1 - Removal of silt from pond
1 72.6.05.c — Cleaning of siltsand from drinking’ water tank/canal/ponds. (c) 1.5 meter vertical lift and 50 meter

horizontal lead.
SINo | Description [Na] © | 5 I 5 I o [ Guantity | Remark
removel of silt from pond
1 [ removal of silt from pond [1]64.420] 39500 [ 0452 [ 1.0 [ 386.7780 | -
LIST
Code Description > Unit | Quantity | Rate(Rs) [ Amount(Rs) Qu;‘;}f}: Amoun;?‘{t:]l
0115 - | Coolie Day 0.4108 303.00 124,47 | 158.8879 48143.03
Total Quantity 386.7780 cum
Total Deducted Quantity 0.0000 cum
. Net TotalQuantity 386.78 cum
\ Say 386.7780 cum @ Rs 133.335/ cum 51571.04
u‘s‘“"e" 48143.03 Unskilled Person-days | 158.888
wage

| Heading I Description : 2 - Earth work in excavation of soil
72.6.01.1.1.a.iv — Earth work excavation in tank/digging work (Tank, Bandh, Pond/New Nalah, New Water Channel

: and construction of Retaining structure work).(1.1)Earth work excavation in Pond (Dugout, Pond, Mini Percolation
Tank, compost Pit etc.) Ring Bandh (percolation Embankment, Earthen Gully plug, Water Harves_tlng Structure, Silt
Distention Dam etc.)/pond/New Nalha/New Channal etc. Retuning wall-( wet or dry 'scul). laying 15 cm. layer-
breaking of clods and emoving of Kankar and grass roots, dre_ssing of earth work |ncl_uding compaction {with

durmut) complete in all respect. (a) Ordinary Soil (iv) 1.5meter vertical lift and 100meter horizontal lead.

{ SiNo__ | Descript [mo] L | B | D | CF |'uu|r!tny | Remark
|_ earth work in excavation of soil of pond with in 100 mt lead horizontal and 1.5 mt vertical lift
i ion of soil of .
1 gz:g \:vi?l:kir:qggﬁ:ﬁ;ad h;riszglntal._ 1 |64.420 | 39.500 0.500 1.0 1272.2950 -
and 1.5 mt vertical lift - |
LIST
N l Panion Unit | Quantity | Rate(Rs) | Amount(Rs) | ¢, am?;‘y’ Amom}‘;{':l'
0115 [ Coolie Day 0.9815| 303.00 297.39 | 1248.7554 | 378372.90
" Total Quantity 1272.2950 cum
Total Deducted Quantity 0.0000 cum
l— Net Total Quantity 1272.30 cum
Say 1272,2950 cum @ Rs 318,539 / cum 405275.58
\ Uns‘:i;lal;: 378372.90 Unskilled Person-days | 1248.755

3 Lump sum Type : Material Display Board / CIB g:js:%\' 3500.00
i Total Rs : | 460346.62

Rounded Total Rs : | 4,60,347.00

( Rupees Four Lakh Sixty Thousand Three Hundred and Forty Seven Only)
Unskilled Manpower wages 426515.93

Materials (Includes Extra Charges) 30330.30

i Carriage 0.00
Skilled 0.00

SemiSkilled 0.00

Lumpsum Admin 0.00

Lumpsum Material 3500.00

No of Person days 1407.64

SECURE - Sun Jan 14 2024 11:40:23 GMT+0530 (India Standard Time)
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From
Block Develeopment and Panchayat Officer
Khanna
To -
Sub Divisional Magistrate
Payal

Noo 4y pwe Qo] 202 "
Subject:-  Regarding order passed by Hon'ble NGT OA No.414/2023 Avtar Singh &
. others V/s State of Punjab and others,

Regarding the above mentioned subject , it is submitted that Gram Panchayat
Ikolaha vide its resolution No 1 dated 9/1/2024 has decitled to stop the outflow of dirty water
from its village pond into the said Drain. The Gram Panchayat has also implemented the said
resolution and as on date on sullage water of Pond of village Ikolaha is not draining into the
said drain. The Gram Panchayat has also passed a resolution to renovate its village Pond
under MGNREGA to increase its retaining capacity. The estimated cost of renovation of the
pond is of Rs 9.40 Lac. This work wil be done after harvesting till 31st May 2024.

With regard to Village Nasrali, it is submitted that the farmers of the adjoining
land of the drain, take the water from the drain to irrigate their villages. It is obserused that the
water being used for irrigation, passes through a KachchaKhaal. Sometimes due to backflow
the water drains back into the manhole and the said drain as well, which is also causing
pollution in the drain. As discussed in the meeting with worthy DC, Ludhiana on 9/1/2024, it
has been decided to construct a side wall to prevent the-same. In this context, it is submitted
that the side wall has been constructed by the Gram Panchayat to prevent any such backflow.
S, in future the pollution shall not be caused from this pqint. Photo Atta

Block Develo
Khanna.

& Panchayat Officer,

Copy:1. The Deputy Commissioner, Ludhiana for information.
2. The District Development and Panchayat Officer, Ludhiana for infonnati;;.

Block Develm Panchayat Officer,
_Khanna.



E NA7 __*
;i_ Detalled Estimate for the Rennovation Of Post W¥Village Ikohala , Block Khana, Distt, Ludhiana.
Abstract of Qty.
A Description No. L ;] H ary m
N
i Dewatering of Pond By Mechanlcal L1
[‘ Means
}f_'_ 1 400 250 5 500000.00 | Cft
!—— Total 500000.00 | Cft
or 14160.29 | cum
14160,29 | X1000/123600 114.57 Hr
-
Earthwork in Excavation Using hydraulic
2 Excavator From Other portion of pond
For Constructing embankment, _ ]
1 400 250 3.28 322000.00 cft
Total 322000.00 | Cft
Or 9222.40 Cum
3 Carriage of Earth upto 1 Km Including
Loading & unloading
60% Of
Total
Earth 5569.44 Cum
Excavate
dl
-
Abstract of Cost
S.No. Description Qty Unit Rate Amount
1 Dewatering of Pond By Mechanical 11457 | " wr. T 787 90163
Means
Earthwork in Excavation Using hydraulic
2 Excavator From Other portion of pond | 9282.40 Cum 34,00 315602
For Constructing embankment.
3 Carriage of Earth upto 1 Km Including 5569441 cum 96.01 534722
Loading & unloading
Total
Amount pageay
say on 9.40 lakh
-
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Office- Sub Division Drainage-cum-Mining, Barnala

drainagesubdivisionbarnala@gmail.com

Ref. no. 47 Dated- 19-01-2024

To,
The Sub Divisional Magistrate,
Payal.

Subject- Regarding Case No. 414 of 2023 pending at Hon'’ble N.G.T.

Lassara Nallah originates from Village Jargari, District Ludhiana, which is situated on the
lefiside of First Patiala feeder. Jargari Village is located in Block Maloudh District Ludhiana. This Nallah
is divided into two parts. Upper Lassara Nallah has RD 0 to 303250 and Lower Lassara Nallah has 0 to
463385. Lassara Nallah has total length is 463385 (Lower) + 303250 (Upper) = 766635 feet or 234 km.

The catchment area of Upper Lassara Nallah falls in Maloudh, Ahmedgarh, Amargarh,
Malerkotla. Dhuri, Mehal Kalan, Barnala and Sehna blocks.The catchment area of Lower Lassara Nallah
is Rampura Phul, Talwandi Sabo and Sangat blocks of Bathinda District. This Nallah was outfall in
Ghaggar river and the total length of Lassara from its source is 766635 feet, of which 581635 feet falls in
Punjab region.

This Nallah was excavated in the year 1963-64 and in the year 1960, this Nallah was transferred
to the state of Haryana from RD 0-185000. The de-notification of the land under this reach by the state of
Haryana letter no: 4103/Apr. /77 dated 28/07/1977, these RDs have already been returned to the land
owners, from whom the land was taken while constructing the Lassara Nallah. Haryana Government has
taken action to close Lassara Nallah from Reach RD 0 to 185000 under Government Memo No.
131/FCC/702(4) dated 06/01/1977. Thus, Lassara Nallah enters Haryana State and a cross Bandh has
been made by the state of Haryana, hence Lassara Nallah closed at the border of Haryana.

The Sehna escape channel is designed for 576 cusecs, which falls under Bathinda Canal Division
Bathinda, when the demand of water is low or when breach in any drains or minors, their excess water is
released into the Lassara Nallah through this escape channel. All the above water collects from the upper
side of this Nallah RD 185000 due to which this water overflows and damages the agricultural land and
crops. This water falls in the villages like Dumwali, Pathrala, Gurthali, Jassi Bagh Wali, Kuti etc.

To overcome this problem, several efforts have been made by Mansa Division, the details.of

which are as follows:-
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Pouring excess water into Bahabwala drain: - A proposal was prepared to pour excess water
through the pipe line from RD 194977 of Lassara Nallah to RD 159030 of village-Mahina, District-
Muktsar. But according to survey, it was found that the bed level of the drain was found to be about

2 feet higher than the bed of the Lassara Nallah, hence the said proposal could not be achieved.

2. Regarding adding additional water in Kotla branch: - Kotla branch passes nearby which is about 4

km away from Lassara Nallah. A survey was conducted as per the recommendation. It is not

feasible to pour water into Kotla Branch due to larger difference of level, hence the said proposal

could not be achieved.
According to the instructions of Superintending Engineer, Water Drainage Circle, Patiala, dated

09/05/2023, the relevant staff under the leadership of Executive Engineer, Water Drainage Division,

Mansa, tried to resolve the overflow problem of Lassara Nallah with the company Aqua Plus Service

Private Limited of Delhi. A common visit was also conducted to resolve this problem. According to their
survey, sun light and large area is required, which is present on the spot. They further proposed that by
adding chemical in water, said water shall be utilized for agriculture purpose. The said proposal was
discussed in length by the concerned Gram Panchayats and concerned villagers, but they denied this
proposal grossly, hence the said proposal could not be achieved.

In the year 2023, prior to flood season 2023, to overcome said problem the following works

have done: -

(1) Cleaning of Lassara Nallah at RD 303250 to same nearby Abadis and agricultural lands at
Village Jargari was done and bandhs have been made on 152 feet drain on both sides to stop
overflow of water flowing into forest land.

(2) Removal of slush and cleaning of Upper Lassara Nallah from RD 286000 to RD 303250 to
save nearby abadis and agricultural lands at Village Unchi Rabbon, Nivi Rabbon, Sihan Daud,
Mallu Doud, Doud, Uksi, Dudhal, Lassara, Jargari. Finally, bed level has been maintained as
per L-section. These works have already been completed to your satisfaction. Photographs of
the spot, are enclosed herewith,

It is further submitted that as per the reccomendations of SDM Payal, an estimate with letter
no.1946-47 dated 19.10.2023 was also prepared to raise bandh on Lassara Nallah from RD 299150 to RD
303150 (4000 feet length) on left side of Lassara Nallah. The said work likely to be executed prior to
flood season 2024. Copy of estimate is attached herewith.

-

Sub Divisional Officer/Barnala ,
Drainage-cum-Mining Sub Division,
Water Resources, Punjab
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/jpgNALA DRAINAGE CONSTRUCTION CUM MINING & GEOLOGY SUB DIVISioN,

WRD, PUNJAB

11 ggtimate for strengthening of left side bandh of Upper LissaraNallah from RD
11111l y99150-303150 to save nearby forest land in village JargariTeh. PayalDistt.

Ludhiana.

Abstract of Cost

[ quantity | ltem Cost Amount
i 80 cum | Excavation of soil using | CSR item no. 19.38 12,91,329/-
ik Hyraulic Excavator and | 59.45+16+(8%25.39)=17
it hydraulic Tractor Trolly | 7.01 + 5%= Rs. 292.50/-
A I/C cutting and loading | per cum

: in trolly and

g & transportion to the
i embankment locations
with all lifts and leads

IIIIIIIIIIII with in 9 km

~11,56,000 cft | Royalty Rs. 2.87/- per cft 4,47,720/-
.... Total 17,39,049/-
____________ Add 1% Contigencies 17,390.49/-

G. Total 17,56,439.49/-

Sub Divisional officer/Barnala

Drainage Const. cum Min. & geology sub Div

L WRD, Punjab

2€
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s 120V23 .

 BARNALA DRAINAGE CONSTRUCTION CUM MINING & GEOLOGY SUB DIVISION,

WRD, PUNJAR

{ji Estimate for strengthening of left side bandh of Upper LissaraNallah from RD

{§11299150-303150 to save nearby forest land in village JargariTeh. PayalDistt.
. Ludhiana.

Details of Quantity

1n . Sr.no. Description of Work

. - Excavation of soil using Hyraulic

i Excavator and hydraulic Tractor
Trolly 1/C cutting and loading in trolly
and transportion to the embankment

locationsiwith all lifts and leads with
in9 km

pers T Royalty for earthwork

_g_gant'm[
(10+16)/2*3*4000=1,56,000
cft or 4414.80 cum

1,56,000cft

Sub Divisional oi‘ﬂcer/Ba rnala

Drainage Const. cum Min. & geology sub Div

!al WRD, Punjab

o€
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UATs ygHE JqEH 898 .
PUNJAB A
" 52 PUNAB POLLUTION CONTROL BOARD (8 ® Li W
: W Regional Office, NISST Building, G.T Road, Opposite Floating Enehidnmant
' Restaurant, Mandi Gobindgath.

Email- corofgg@ gmgll.ggm -
No. A1R.. - o pated... 2221 |*Y

To

i 'éub-DIvlslonal Magistrate,
Ll Tehsil Payal, District Ludhiana.

e Subject: Report in the matter of 0.A. No. 414 of 2023 titled as Avtar
T Singh & Ors. Vs, State of Punjab & Ors.

i Please find enclosed herewith the report in the matter of O.A. No. 414
i of 2023 titled as Avtar Singh & Ors. Vs. State of Punjab & Ors after getting the
R approval from the Competent Authority of the Board.

DA/As above

Environmental Engineer
Endst. NO. ..eoevenienas Dated: .....

IRITT A copy of above Is forwarded to Senior Environmental Englneer, Zonal
pHAf Office-11, Patiala for information, please.

—d

Environmental Engineer



329
Report

Subject:  Report in the matter of O.A. No. 414 of 2023 titled as Avtar Singh & Ors.
Vs, State of Punjab & Ors.

It is submitted that the applicants of Village Jargarl, Tehs!l Payal, District Ludhlana
have filed an application before the Hon'ble Natlonal Green Tribunal alleging that Jargarl drain
constructed by the villagers crosses under the First Patlala Feeder canal and outfalls Into the
Lassara draln and that Lassara, which Is a Interstate drain, has no outfall and It has become a
pond. It Is further alleged that 29 MLD sewagetreatment plant was constructed for Khanna Town
but the said STP plant s not operating and sewage water Is flowing to Jargari drain and finally
the pipeline has been left open upstream of siphon below the first patiala Feeder Canal which Is
not cleaned because thedownstream of the siphon l.e. Lassara Drain does not have any outfall,
Resultantly,the flow of water Is obstructed and the water stagnates In the draln and further
overflowsand stands In the fields of the applicants and other resldents of the area.

1t Is further alleged that stagnating water Is leading to Killing/ drying of the trees
in the area and that the test report of the sample of the untreated water shows thatBOD Level
and Fecal Coliform Level Is more than the prescribed standards. It Is also the grievance of the
applicant that since there Is no outfall for flow of the effluent,the untreated/partially treated
effluent either keeps on seeping underground or getting stagnated In the ponds or private land

of the applicants and other landowners of Village Jargarl which has become a constant health
hazard.

Thereafter, number of meetings were held under the Chalrmanship of Sub
Divisional Maglstrate (SDM), Payal with the stakeholder departments. As per the directions, the
field visit was conducted by the various stakeholder departments like Municlpal Councll, Khanna;
Drainage Department; Central Pollution Control Board; Punjab Pollution Control Board, Block
Development Panchayat Officer and Punjab Water Supply and Sewerage Board on 26.,12.2023
and 27.12.2023 in the presence of complainant and residents of Village Jargari, During field
visits, the sampling of water was carried out from the ponds of Village Jargari, Ikolaha, as well

as from the manhole and Sewage Treatment Plant (STP) and the analysis results of the sampling
are tabulated below:

S. | Parame | Manhole | Manhole (Surface Water Sample | From From Prescribed
No. | ters | fromVill. |fromVill. |collected fromIkolaha | Pond Lassara Standards
Ikolaha Nasrall vill. Drain, Vil
Pond No, 1 | Pond No. 2 | Jargari Jargari,
Tehsll
Payal
1 pH 7.6 7.6 7.5 74 78 7.6 6.0-8.5
2 TSS 19 19 178 161 22 18 <100
3 BOD 12 10 87 84 12 14 30
4 | F.Coll 810 780 70,000 70,000 910 810 <1000
5 SAR - - . - - 4.6
6 RSC - - . - - 4.7 -
7 | Ammon, . . . . . BDL .
Nitrogen




centration of TSS, BOD and F. Coll of Village

From above, It Is clear th@@ ks 508 0w
o v

Ikolaha are beyond the permissible limits as prescribed by the Punfab

1t Is relevant to mention here that the aforementioned Joint Team of Officers has

ns of
also collected groundwater samples In the area from the tubewells at different locatio

Village Jargarl, Tehsil Payal, District Ludhlana on 27.12.2023. The analysis results of the
groundwater samples collected by the team of officers are given below:

Sr. Parameters Tubewell of | Tubewell Installed
No. Gurjat Singh, in Gurudwara Sahib,
Village Jargari- | Village Jargari-
downstream of | upstream of Lassara
Lassara Drain Drain
1 pH 76 7.7
2 Turbldity mg/l BOL BDL
3 TDS mg/| 866 303
4 Aluminium mg/| BDL BDL
5 Ammonia mg/| BDL BDL
6 Boron mg/I BDL BDL
7 Calclum mg/l 144 68
8 Chloride mg/I 98 12
9 Copper mg/I BDL BDL
10 Fluoride mg/! 0.6 BDL
11 Iron mg/i 0.4 BDL
12 Magnesium mg/I 36 11
13 Manganese mg/I BDL BDL
14 Nitrate as NO* mg/l 1.72 0.3
15 Total Alkanity mg/! 378 172
16 Total Hardness mg/l 508 215
17 Zinc mg/l BDL BDL
18 Cyanide ma/l BDL BDL
19 Lead mg/l ' BDL BDL
20 Mercury mg/l BDL BDL
21 SAR 3.92 1.72
22 RSC 3,03 0.68
23 F. Coll MPN/100m| BDL BDL

The survey conducted by the Joint Team of Officers has revealed that the treated
wastewater from STP Khanna Is currently being discharged Into Lassara Drain via a 17 km
concrete pipeline and Village Tkolaha is releasing wastewater from two village ponds into the
pipeline designated for the discharge of treated effluent from STP Khanna. Thus, the treated
effluent from STP Khanna and untreated effluent from Village Jargari is accumulating In Lassara
Draln. It is relevant to mention here that the Department of Water and Soil Conservation has
established a pipeline network primarlly designed for Irrigation with a capacity of 2 MLD,
However, the remaining 27 MLD of treated wastewater Is currently accumulating and stagnating



in the Lassara Drain, 3 3 1

It s also observed by the Punjab Pollution Control Board that Municipal Council,
Khanna and Punjab Water Supply and Sewerage Board have not obtalned the consent to operate
of the Board under the Water (Prevention & Control of Pollution) Act, 1974 for the 29 MLD
capacity STP at Khanna and the STP Is currently belng operated without the consent to operate
of the Punjab Pollution Control Board.

Keeping In view the facts of the case, the Punjab Pollution Control Board has
issued show cause notice for violation of the provislons of the Water (Prevention & Control of
Pollution) Act, 1974 to Executive Officer, Municlpal Councll, Khanna; Executive Engineer, Punjab
Water supply and Sewerage Divislon, Ludhiana; Executive Engineer, Divisional Soil Conservation
Officer, Ludhiana; Block Development & Project Officer, Doraha, District Ludhiana; Executive

Engineer, Drainage-cum-Mining and Geology Division, Department of Water Resource, Sangrur

and Executive Engineer, Panchayati Raj, Zila Parishad, Ludhiana vide letter no. 4685-90 dated
12.01.2024 to show cause why action under the provisions of the Water (Prevention & Control
of Pollution) Act, 1974 should not be taken within an opportunity of hearing before the Chairman
of the Board on 19.01.2024. A copy of show cause notice dated 12.01.2024 s enclosed herewith
as Annexure-A.

In reference to the show cause notice dated 12.01.2024, the officers of various
departments namely Sh. Rajesh Kansal, Xen, Panchayati Raj (PR), Ludhiana; Sh. Gurpreet Singh,
Block Development and Panchayat Officer (BDPO), Doraha; Sh. Arpit Sharma, SDO, Panchayati
Raj Department; Smt. Amitpal Kaur, SDE, Punjab Water Supply and Sewerage Board; Sh.
Ramandeep Singh, JE, Punjab Water Supply and Sewerage Board; Sh. Harminder Singh, SDO,
Drainage Department, Barnala; Sh. Prince Modi, JE, Drainage Department, Barnala; Sh.
Harvinder Singh, Sub Divisional Soil Conservation Officer (SDSCO), Samrala and Sh. Charaniit
Singh, Executive Officer, Municipal Councll, Khanna appeared before the Chairman of the Board
for hearing on 19.01.2024.

After hearing the officers of the Board and that of the various departments and
after considering the facts of the case, the Chalrman of the Punjab Pollution Control Board
decided as under:

1)  The Executive Officer, MC, Khanna shall apply for consents to operate of the
Board under the Water (Prevention & Control of Pollution) Act, 1974 and the Alr
(Prevention & Control of Pollution) Act, 1981 to operate the STP's outlet
immediately.

2)  The Punjab Water Supply & Sewerage Board (PWSSB) shall operate & maintain
the STP regularly & effectively, 5o as to achleve the prescribed effiuent standards
for all the times.

3)  The MC, Khanna shall submit a detalled Action Plan focusing on the strategic
utilization of treated effluent from the STP within one month, This plan should
explore Innovative approaches for using treated water In construction, road dust
suppression, dual plumbing and other municipal activitles. The plan should
include technical specifications, feasibllity assessments and Implementation



timelines. 3 3 2

The MC, Khanna shall install outlets along the pipeline that carries treated
Wastewater within one month, These outlets shall facilitate the use of treated
Wastewater for irrigation purposes by the local farmers. The MC must ensure that
the installation of these outlets Is done In a manner that maximizes accessibility
for agricultural lands, while malntaining the Integrity and efficiency of the pipeline
System. The design and placement of these outlets shall consider the ease of

access for farmers and the potential agricultural benefits, promoting sustainable
Water use practices in the region,

5)  The MC, Khanna shall explore the possibllity regarding extension of the pipeline

connected to STP's outlet by atleast 500 meter Into the Lassara drain. This
extension should be designed to ensure efficlent dispersion of treated effluent,
preventing any potential buildup or stagnation near Jargarl village after getting
approval of the drainage department. The design must include hydraulic modeling

to ascertain the impact on the drain's flow characteristics and the surrounding
environment.

6) The Drainage Department shall carryout the de-silting of the syphon and starting

point of Lassara drain, so as to facilitate the stagnated wastewater flow through

the drain and shall submit the action taken report within 15 days.

The Department of Soll and Water Conservation shall submit a comprehensive

Action Plan for the constructicn of an additional pipeline to utilize the remaining

9 MLD of treated wastewater for irrigation purposes within a period of one month.

The Action Plan shall include detailed project timelines, technical specifications

with the existing infrastructure.

8) The Punjab Water Supply and Sewerage Board is directed to ensure the
integration and ynchronization of Online Continuous Effluent Monitoring Systems
(OCEMS) with flow meter data to the CPCB/ PPCB Portals. This integration must
facilitate real-time data transmission, ensuring data accuracy and reliability for
regulatory compliance and monitoring.

9)  The PWSSB shall establish a routine maintenance and calibration schedule for the

7)

online monitoring systems, This includes ensuring sensor accuracy, data integrity,
and system functionality to provide continuous and reliable monitoring results,

10) Department of Rural Development and Panchayat Raj shall be responsible for
ensuring that no untreated wastewater from village ponds enters the STP-treated
wastewater pipeline. The ponds in villages such as Tkolaha and Jargari are to be
desilted and upgraded within three months using spedified technology to meet
environmental standards.

11)  Environmental Engineer, Punjab Poliution Control Board, Reglonal Office,
Fatehgarh Sahib shall calculate the Environmental Compensation to be imposed
on the MC, Khanna for operating its STP without obtaining consents to operate
of the Board as required under the Water (Prevention & Control of Pollution) Act,
1974, Air (Prevention & Control of Pollution) Act, 1981 and causing stagnation,
within 7 days.
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Th
e B & proceedings of personal hearing held on 19.01,2024 before the Chalrman of
s lP::Jontainl ng the decislons explained In para no. 12 above were conveyed to the officers
of the v
o arious departments vide letter no. 4773-78 dated 19.01.2024 for compliance. A copy of
€ letter no. 4773-78 dated 19.01,2024 Is enclosed herewith as Annexure-B.

In compliance to the hearing decision, the Environmental Compensation
amounting to Rs. 2,82,00,000/- has been Imposed on the MC, Khanna for operating its STP
without obtaining consents to operate of the Board as required under the Water (Prevention &
Control of Pollution) Act, 1974, Alr (Prevention & Control of Pollution) Act, 1981 and causing

stagnation.

The Punjab Pollution Control Board undertakes to monitor the activities and
actions of varlous departments in accordance with the decisions taken and conveyed to

departments. The reply of the Board is hereby submitted for kind perusal and consideration,
please.
DA/As above

Aoglheh—

(Jagdish Prasad Meena) (Vijay Kumar
Scientist-D, CPCB, Environmental Engineer, PPCB,
Regional Office, Fatehgarh Sahib

Regional Directorate, Chandigarh
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oo PUNJAB POLLUTION CONTROL BOARD @‘
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No. M €8S -9v

L ™ - ShaaisndiE 0 REGISTERED . - Dated: _“_-:LLLA’
To

The Executive Officer,

Municipal Councll,

Khanna

The Executive Engincer,

Punjab water supply and sewerage Divislon,
Ludhlana, Near Old Court,

Club Road Ludhiana.

The Executive Englneer,

Divisional Soll Conservation Officer,
Ludhiana

The Block Development & Project Officer,
Doraha, Distt, Ludhiana
The Executive Engineer,
Orainage-cum-Mining and Geology Division,
Deptt. of Water Resource, Punjab

Sangrur

The Executive Engineer,

Panchayatl Raj, Zila Parishad
Ludhizna

Lifestyle for
Environment

Subject: Show cause notice for violations of the provisions of the Water (Prevention & Control of
Pollution) Act, 1974,

Whereas It Is mandatory on the part of the authority to abtain consent to operate of the

Board u/s 25 of the Water (Prevention & Control of Pollution) Act, 1974 to operate an outlet for discharge
of effluents arising from Its premises,

And whereas, It Is mandatory on the part of the authority to provide adequate and
appropriate effluent treatment facilities, so as to contaln the various. poliutants In the effluents
discharged by It within the standards lald down by the Board.

And whereas, it Is mandatory on the part of the authority to provide adequate and

appropriate disposal arrangements, so 2s to utllize the treated domestic effluent In the sclentific manner
in compliance of Environmental Laws,

And whereas, Sewage Treatment Plant (STP) with-a capacity of 29 MLD was
commissioned at Bahomajra Road, Khanna based on SBR Technology In the year 2020, The STP 1 being
operated by Punjab Water Supply and Sewerage Board (PWSSB) Deparlmeqt. And
whereas, MC Khanna and PWSSB have not obtained consent to operate under the Water {Prevention &
Control of Pollution) Act, 1974 for the STP and Is currently being run without consent to operate under
the Water Act, 1974, |

And whereas, an applicant has been filed by Sh. Avtar Singh, Village Jhargari, Tehsi Payal,
District Ludhiana In the Hon'ble Natlonal Green Tribunal, New Delhi vide Original Application no.
414/2023 titled as Avtar Singh & Others V/s State of Punjab & Others

And whereas, the allegations of the applicant are reproduced as under:

*Jargarl drain constructed by the villagers, crosses under the First Patiola Feeder Conal
and outfalls into the Lassara drain and thot Lassara, which Is a Interstate drain, has no outfall and it has
become a pond. Their further plea is that 29 MLD sewage treatment plant s constructed for Khanna
Town but the sold STP plant is not operoting and sewage water is flowing to Jargar! droin and finally the
pipeline has been left open upstream of siphon below the first Patlala Feeder Canal which Is not cleaned

because the drain downstream of the siphon l.e. Lassara Droln does not have any outfoll. Resultantly, the

T BEH, W I8, ufewsr
VATAVARAN BHAWAN, NABHA ROAD, PATIALA
€-mail : pocbrop2 @ymall.com, Web: www.poch govln
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flow of water is obstructed and the woter s}aznam in the draln and further overflows and stands In the
ields of the o nts and other resldents of the orea.

pacE m!?c: stagnating water Is leading to Killing/drying of the trees In the oreo ond thal the :Iest

report of the sample of the untreated water shows that 80D Level ond Fecal Coliform Level Is more thon
the prescribed standards, BOD Level of the sample Is 55 myg per litre ogalnst the prescribed fevel of :itrﬂ.vn;‘;r

per litre. Similarly, the Fecal Coliform Level in MPN/100 ML Is 94000 against the prescribed stantlard ©,

less than 1000. J effient

Since, there Is no outfall for flow of the effluent, the untreated/partially Ir ealed ¢ i
either keeps on seeping underground or getting stognated in the ponds or pr!vats.!and of the opplico
and other londowners of Villoge Jargari which hos become a constant health hozard, o

And whereas, the Hon'ble NGT vide Its order dated 15/09/2023 has constitute asi:a;w
committee comprising of Member of the Central Pollution Control Board (CPCB), Sccmh:]rvbl i
Pollution Control Board (SPCB), Secretary, Central Ground Water Authority (CGWA) and Dis
Magistrate, Ludhiana. The District Magistrate, Ludhlana Is directed to act as 2 nodal agency.

And whereas, In adherence to the directives from the National Green Tribunal [NGTl; ;
meeling was convened In the village of Jargarl by the Sub-Divisional Maglstrate (SDM) “‘l:
representatives from MC Khanna, Dralnage Department, Punjab Pollution Control Board [PPcal'and the
residents of Jargarl, During this meeting, it was collectively decided to conduct additional sampling f""l“
four designated points l.e Manhole rising main Ikolaha, Manhole rising main Village Nasrali, Manhole
rising main Village Jargari and the outlet of the Sewage Treatment Plant {STP). .

And whereas, according ta the above said decisions, sampling was carried out

on 05.10.2023 from above said points in the presence of officials of MC Khanna and the results are
tabulated as under:

o e Rl 01.00.1071 [Rmnedt) (Brnad) (heseved]

S.no. | Parameters | OutletSTP | Manhole rising |Manhole rlsing] Manhole | Prescribed
[maln vill. kolahal  maln vill. rising main | Standards
y Nasrali vill, Jargari
1 pH 7.7 76 7.6 7.5 6.0-8.5
2 Ts§ 8 19 27 92 <100
3 BOD 7 24 28 62 30
4 T.Coli 1700 7000 7000 1,70,000
5 F.Coli 180 2100 2600 70,000 <1000

And whereas, the analysls results reveal that the concentration of BOD In the samples
collected from Village Jargeri & concentration of Feacal Coliform.In the samples collected from manhale
of Rising main Village Ikolaha, Nasrall and Jargari are beyond the permissible limits, as prescribed by the
Board.

And whereas, SDM Payal Instructed Reglonal Office, Fatehgarh Sahib on 11/10/2023 to
collect the effluent samples from the manhole In Village Jargarl, as the MC Khanna had closed the
unauthorized Inlets, Accordingly, effluent samiples were obtained from the manhole In Village Jargarl and
sent to the Head Office Laboratory In Patfala and the analysls results are tabulated as under:

5r.No.| Parameters | Manhole rising maln vill, [Prescribed
largarl Standards
1 pH 76 6.0-8.5
2 1SS 55 <100
3 BOD 65 30
4 7.Coli 2,80,000 ¥
5 F.Coll 94,000 <1000

From above, it Is clear that the concentration of BOD and F.Coll are beyond the
permissible limits as prescribed by the Doard.

And whereas, the analysls results of samples collected from the outlet of TP are within
the permissible limits as prescribed by the Board, Further, )t Is Intimated that the Board has conducted

TIRTE ¥, & 98, ufenmyr
VATAVARAN BHAWAN, NABHA ROAD, PATIALA
E-mall : pochroo2@ymail.com, Web: www.nach gov.ln
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30 v bt s 00 00 D511 s ) (9] (10 91)
sampling of STP on mon
the outlet of STP for pre

And wi

thly basls and as per the record file, the analysls results of samples callected from
vious 3 months are within the permissible limits,

offictal \ercas, a meeling was ogain taken by the Sub-Divislonal Maglstrate with the
cas of MC Khanna, the Dralnage Department, CPCB, PPCD, BOPO and PWSSB on 20/12/2023 &

27/12/2023. During the mecting, it was declded that sampling would be conducted from the ponds of
Village Jhargarl, tkolaha as well‘as from the manhole and Sewage Treatment Plant (STP), In accordance
with the decisions made in the aforementloned meeting, sampling was carried out on 26.12.2023 L
27.12.2023 and the results of sampling are awalted. Hivent

: And whereas, the survey revealed that effluent from STP Khanna and :mlre",e dc.mnl'v
= Vilage Jargart s accumulating In Lassara Draln, The treated wastewater from STP Kﬁ!ﬂ"'h’h ”B e
belng discharged into Lassara Draln i a 17 km concrete pipeline. Additionally, Village ko ;" g
:‘"Chagﬂlr{m s wastewater from two vilage ponds Into the pipeline designated for the discharg

reated effluent from STP Khanna, ' ,
And whereas, the Department of Soll & Conservation has established 2 P’P:g":,":::'g:
Primarily designed for irrigation with a capaclty of 2 MLD. However, the remalning 27 M
Wastewaler Is currently accumulating and stagnating In the Lassara Drain.
And whereas, the l\fc, Khan:a hasgfal!ed to obtain corisent to operate of the 503;:::;

required w/s 25/26 of the Water Act, 1974 and the Authorities have failed to manage_lhe l::: oo
untreated effluent in an enviranmentally sound manner In compliance of the Water (Prevention . ?
of Pollution) Act, 1974, as the same is belng stagnated in the drain and Its :Ur:illtdmﬂ area. Therefore,
willfully causing water pollution in the vicinity, thus viclating the provisions of sa -

" B;.ﬂ; wilia:reas, It has now bEe‘; proposed to Initiate action against Authorities action t{"de;
the provisions of the Water (Prevention & Control of Pollution) Act, 1974 after affording an opportunity ©
show cause-cum-personal hearing, due to aforesald violations,

As such, you are, hereby, afforded an opportunity to show cause in person before the
Chairman of the Board, In his offlce at Vatava n, Nabha Road, Patlala on 19/01/2024 at 11.00
AM 10 explain, as to why the proposed action under the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 should not be taken, falling which It will be presumed that authorities have nothing to
say and the Board shall go ahead to take the proposed action under the said Act without giving any

further notice/ opportunity, »
/M\\ \\ﬂ
Envir | Engineer(ZP-2)

For & on behalf of Chairman)
Endst. No. H‘i' ‘ Dated_"_r!gs.br

A copy of the above Is forwarded to the Environmental Engineer, Punjab-Pollution Control
Board, Reglonal Office, Fatehgarh Sahib for information. It Is requested to get the letter delivered to the
authoritles through special messenger and he Is also requested to attend the hearing on said date.

For & on behalf of Chalrman
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PUNJAB POLLUTION CONTROL BOARD "QK/ (i o

nvirohment

No. TS =18 REGISTERED Dated: _{9])]/202Y

1. The Executive Officer,
Municipal Councll,
Khanna

2. The Executive Engineer,
Punjab water supply and sewerage Division,
Ludhiana, Near Old Court,
Club Road Ludhiana,

3. The Executive Engineer,
Divisional Soll Conservation Officer,
Ludhiana

4. The Block Development & Project Officer,
Doraha, Distt. Ludhiana

S. The Executive Engineer,
Drainage-cum-Mining and Geology Division,
Deptt. of Water Resource, Punjab
Sangrur )

6. The Executive Engineer,
Panchayati Raj, Zila Parishad
Ludhiana

Subject: Proceedings of the personal hearing given by the Chairman of the Board for
violation of the provisions of the Alr (Prevention & Control of Pollution) Act, 1981
to The Executive Officer, The Municipal Council, Khanna, The Executive Engineer,
PWSSB, Ludhiana, The Executive Engineer, Divisional Soll Conservation Officer,
Ludhiana, The Block Development & Project Officer, Doraha, Distt. Ludhiana, The
Executive Engineer, Drainage-cum-Mining and Geology Division, Deptt. of Water
Resource, Punjab, Sangrur and The Executive Engineer, Panchayati Raj, Zila
Parishad, Ludhiana on 19/01/2024.

The following were present:
From the Board:

Er. Lavneet Kumar Dubey, SEE, ZO-l1, Patiala
Er. Amit Kumar, EE, ZO-Il, Patiala
Er. Vijay Kumar, EE, RO, Fatehgarh Sahib

From the Authorities :

Sh. Rajesh Kamal, Xen (PR), Ludhiana

Sh. Gurpreet Singh, BDPO, Doraha

Sh. Arpit Sharma, SDO, PRD

Smt. Amitpal Kaur, SDE, PWSSB

Sh. Ramandeep Singh, JE, PWSSB

Sh. Harminder Singh, SDO, Drainaga, Barnala
Sh. Prince Modi, JE, Drainaga, Barnala

Sh. Harvinder Singh, SDSCO, Samrala

Sh. Charanjit Singh, EO, MC, Khanna

The officers of the Board brought out that the Sewage Treatment Plant (STP) with a
capacity of 29 MLD was commissioned at Bahomajra Road, Khanna based on $BR Technology in the
year 2020. The STP Is being operated by Punjab Water Supply and Sewerage Board {PWSSB)
Department. '

TIRIE 595, 5T 98, Ufenmar
VATAVARAN BHAWAN, NABHA ROAD, PATIALA
E-mail : ppcbzop2@ymail.com, Web: www.ppcb.gov.in
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MC Khanna and PWSSB have not obtained consent to operate under the Water

(Prevention & Control of Pollution) Act, 1974 for the STP and s currently being run without consent
to operate under the Water Act, 1974.

An application has been filed by Sh. Avtar Singh, Village Jhargari, Tehsil Payal, District
Ludhiana in the Hon'ble National Green Tribunal, New Delhi vide Original Application no. 414/2023
titled as Avtar Singh & Others V/s State of Punjab & Others.
The allegations of the applicant are reproduced as under:
“largarl drain constructed by the villagers, crosses under the First Potiola Feeder
Canal and outfalls into the Lassara drain and that Lossara, which Is o Interstate drain, has no outfall
and it has become o pond. 29 MLD sewage treatment plant was constructed for Khanna Town ffuf the
said STP plant is not operating and sewage water Is flowing to Jargari drain and finally the P’P-‘-’””;
hos been left open upstream of siphon below the first Patiala Feeder Canal which is not cleane
because the drain downstream of the siphon I.e. Lassara Drain does not have ony outfall. Resultantly,
the flow of water is obstructed and the water stagnates in the drain and further overflows ond stonds
in the fields of the applicants and other residents of the area.

The stagnating water is leading to Killing/drying of the trees in the area ond that th‘e
test report of the sample of the untreated water shows that BOD Level and Fecal Coliform Level is
more than the prescribed standards. BOD Level of the sample is 55 mg per litre against the prescribed
level of 30 mg per litre. Similarly, the Fecal Coliform Level in MPN/100 ML is 94000 agoinst the
prescribed standard of less than 1000.

Since, there is no outfall for flow of the effluent, the untreated/partially treated
effluent either keeps on seeping underground or getting stagnated in the ponds or private land of the
applicant and other landowners of Village Jargari which has become a constant health hazard.”

The Hon’ble NGT vide its order dated 15/09/2023 has constituted a joint committee
comprising of Member of the Central Pollution Control Board (CPCB), Secretary, State Pollution
Control Board (SPCB), Secretary, Central Ground Water Authority (CGWA) and District Magistrate,
Ludhiana. The District Magistrate, Ludhiana Is directed to act as a nodal agency.

In adherence to the directives from the National Green Tribunal (NGT), a meeting
was convened in the village of Jargari by the Sub-Divisional Magistrate (SDM) with representatives
from MC Khanna, Drainage Department, Punjab Pollution Control Board (PPCB) and the residents of
Jargari. During this meeting, it was collectively decided to conduct additional sampling from four
designated points i.e Manhole rising main Ikolaha, Manhole rising main Village Nasrali, Manhole
rising main Village Jargari and the outlet of the Sewage Treatment Plant (STP).

According to the above said decisions, sampling was carried out on 05.10.2023 from
above said points in the presence of officials of MC Khanna and the results are tabulated as under:

S.no. | Parameters Outlet STP | Manhole rising |Manhole rising| Manhole | Prescribed
main vill. Ikolahal  main vill. rising main | Standards
s Nasrall vill. Jargari
1 pH ¥.7 7.6 7.6 75 6.0-8.5
2 TS5 8 19 27 92 <100
3 BOD 7 24 . 28 62 30
4 T.Coli 1700 7000 . 7000 1,70,000 -
5 F.Coli 180 2100 2600 70,000 <1000

The analysis results reveal that the concentration of BOD in the samples collected
from Village Jargari & concentration of Feacal Coliform In the samples collected from manhole of
Rising main Village Ikolaha, Nasrali and Jargari are beyond the permissible limits, as prescribed by the
Board.

SDM Payal instructed Regional Office, Fatehgarh Sahib on 11/10/2023 to collect the
effluent samples from the manhole in Village Jargari, as the MC Khanna had closed the unauthorized
inlets. Accordingly, effluent samples were obtalned from the manhole in Village Jargari and sent to
the Head Office Laboratory In Patiala and the analysis results are tabulated as under;

\
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Sr.No.| Parameters | Manhole tising main vill, | Prescribed
Jargarl Standards
1 PH 7.6 6.0-85
2 TSS 55 <100
3 BOD 65 30
4 T.Coli . 2,80,000 .
u F.Coli 94,000 <1000

From above, it is clear that the concentration of BOD and F.Coli are beyond the
permissible limits as prescribed by the Board. e
The 2nalysis res:‘:its of samples collected from the outlet of STP are wul:n c:::
permissible limits as prescribed by the Board. Further, it Is Intimated that the Board has con"uded
sampling of STP on monthly basis and as per the record file, the analysis results of samples colle:
from the outlet of STP for previous 3 months are within the permissible limits. _ _ -

A meeting was again taken by the Sub-Divisional Magistrate with the officials of M
Khanna, the Drainage Department, CPCB, PPCB, BDPO and PWSSB on 20/12/2023 & 27/12/?023'
During the meeting, it was decided that sampling would be conducted from the ponds of V:l!a'ge
Jhargari, Ikolaha as well as from the manhole and Sewage Treatment Plant (STP). In accordance with
the decisions made in the aforementioned meeting, sampling was carried out on 26.12.2023 &
27.12.2023 and the results of sampling are awaited.

The survey revealed that effluent from STP Khanna and untreated effluent from
Village Jargari is accumulating in Lassara Drain. The treated wastewater from STP Khanna is currently
being discharged into Lassara Drain via a 17 km concrete pipeline. Additionally, Village Ikolaha is also
discharging its wastewater from two village ponds into the pipeline designated for the discharge of
treated effluent from STP Khanna.

The Department of Soil & Conservation has established a pipeline network primarily
designed for irrigation with a capacity of 2 MLD, However, the remaining 27 MLD of treated
wastewater is currently accumulating and stagnating in the Lassara Drain.

The MC, Khanna has failed to obtain consent to operate of the Board as required u/s
25/26 of the Water Act, 1974 and the Authorities have failed to manage the treated/ untreated
effiuent in an environmentally sound manner in compliance of the Water (Prevention & Control of
Pollution) Act, 1974, as the same is being stagnated in the drain and its surrounding area. Therefore,
willfully causing water pollution in the vicinity, thus violating the provisions of said Act.

Accordingly, show cause notice for violation of the provisions of the Air (Prevention
& Control of Pollution) Act, 1981 have been issued to the Authorities with an ofportunity of personal
hearing before the Chairman of the Board on 19/01/2024.

The representatives the authorities -attended the hearing and submitted their
respective replies, which were taken on record. The matter was discussed and deliberated in detail.

After hearing the officers of the Board and considering the facts submitted the
representatives of the authorities the Chairman of the Board decided as under:

1. The Executive Officer, MC, Khanna shall apply for consents to operate of the Board under the
Water (Prevention & Control of Pollution) Act, 1974 & Alr (Prevention & Control of Pollution)
Act, 1981 to operate the STP's outlet immediately.

2. The Punjab Water Supply & Sewerage Board (PWSSB) shall operate & maintain the STP
regularly & effectively, so as to achieve the prescribed effluent standards for all the times,

3. The MC, Khanna shall submit a detailed Action Plan focusing on the strategic utilization of
treated effluent from the STP within one month. This plan should explore innovative
approaches for using treated water in construction, road dust suppression, dual plumbing

and other municipal activities, The plan should include technical specifications, feasibility
assessments and implementation timelines.

4. The MC, Khanna shall install outlets along the pipeline that carries
one month. These outlets shall facilitate the use of treated
purposes by the local farmers. The MC must ensure that the inst
done in a manner that maximizes accessibility for agricuitural la
integrity and efficiency of the pipeline system. THe design and

treated wastewater within
Wastewater for irrigation
allation of these outlets is
nds, while maintaining the
placement of these outlets
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shall consider the ease of access for farmhers aind the potential agricultural benefits,

promoting sustainable water use practices in the region.

The MC, :hanna shall explore the possibility rega rding exte‘nsion of }he pipeline conngctej to

STP's outlet by atleast 500 meter into the Lassara drain. This extensno'n shqutd be designe .to

ensure efficient dispersion of treated effluent, preventing any potential buildup or Sllasﬂatlos';
near Jharkaarl village after getting approval of the drainage department. The design ;"t':m
include hydraullc modeling to ascertain the [mpact on the drain's flow characteristics an
surrounding environment. : i
The Drainagge Department shall carryout the de-silting of the syphon and starting point o,!;
Lassara drain, so as 1o facilitate the stagnated wastewater flow through the drain and sha
submit the action taken report within 15 days.
The Department of Soil a:d Water Conservation shall submit a comprehensive Action Pla;
for the construction of an additional pipeline to utilize the remaining 9 MLD of "ea;:"
wastewater for irrigation purposes within a period of one month. The .Actron Plan s
include detailed project timelines, technical specifications with the existing infrastructure.

8. The PWSSB is directed to ensure the integration and synchronization of Online Continuous
Effluent Monitoring Systems (OCEMS) with flow meter data to the CPCB/PPCB Portal's. T1.us
integration must facilitate real-time data transmission, ensuring data accuracy and reliability
for regulatory compliance and monitoring. ;

9.  The PWSSB shall establish a routine maintenance and calibration schedule for the online
monitoring systems. This includes ensuring sensor accuracy, data integrity, and system
functionality to provide continuous and reliable monitoring results.

Department of Rural development and Panchayat Raj shall be responsible for ensuring that

no untreated wastewater from village ponds enters the STP-treated wastewater pipeline.

The ponds in villages such as Ekolaha and Jarkhari are to be desilted and upgraded within
three months using specified technology to meet environmental standards.

Enviranmental Engineer, Regional Office, Fatehgarh Sahib shall calculate the Environmental
Compensation to be imposed on the MC, Khanna for operating its STP without obtaining

consents to operate of the Board as required under the Water (Prevention & Control of

Pollution) Act, 1974, Air (Prevention & Control of Pollution) Act, 1981 and causing stagnation,
within 7 days. ’

10.

11.

You are requested to ensure the compliance of hearing decisions, within stipulated
period and submit report at Regional Office. :

Environmental anineer (zP-n)
For &
Endst. No, 1116 = tL i !‘ mr on behalf of Chairman

A copy of the above is forwarded to the Environmental Engineer, Pu
» Punja
Control Board, Regional Office, Fatehgarh Sahib for information and necessary ajctli:o:o“l:{mon
requested to ensure the compliance of decisions of the hearing and sub e

mit report at the ea iest,
Enviro ngineer (zp-1)

For & on behalf of Chairman

T —
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From 29 mld STP Khanna to use 20 mld discharged treated water for
irrigation of agricultural lands in Rasulra and Bahomajra villages,
Department of soil and water conservation has setup a project of
under ground pipe line system. Under this project 4300 meter pipe
line has been laid by department and 20 mld of treated water is being
irrigated in 300 acres of land. With this project farmers of these
villages are getting benefit of un-interrupted irrigation. Farmers of
these villages mostly cultivate wheat and rice crops. Irrigation of
these crops is carried out 20-22 times in year according to irrigation
requirment. It is worth mentioning that wheat and rice crop cycle
required limited amount of irrigation e.g. Wheat crops required 5 time
irrigations and rice crops required 15 time irrigations. So 20 mld can't
be used for irrigation through out a year. Meetings are being held with

village Panchayat and farmers to use remaining 9 mld water for

irrigation use. So whenever the Panchayats and farmer shall give their

consent to project, the department will setup the remaining 9 mid

project within one year.
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